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Officers subordinate to Central Gov-
ernment under the said sub-section.
[Placed in Library. See No. LT-
1788/59.]

Sir, I further beg to lay on the
Table, under sub-section (6) of sec-
tion 3 of the Essential] Commodities
Act, 1955, a copy of a statement show-
ing two Orders issued under section
3 of the said Act to Railway authori-
ties prohibiting and restraining the
movement of stocks of rice and paddy

from the Railway goods-shed.
[Placed in Library., See No. LT-

1784/59.)

TarirF COMMISSION REPORTS RELATING
1o (I) FAIR SELLING PrRIcES oF CAUSTIC
Sopa, Erc. anp (II) CONTINUANCE OF

[ RATYA SABHA ]

PROTECTION TO PLASTICS INDUSTRY, AND !

RELATED PAPERS

Tue DEPUTY MINISTER or COM-
MUNITY DEVELOPMENT anp CO-
OPERATION (Surt B. S. MurtHY):
Sir, on behalf of Shri Manubhai Shah
I beg to lay on the Table, under sub-
section (2) of section 16 of the Tariff
Commission Act, 1951, a copy each of
the following papers:—

I. (i) Report (1958) of the Tariff
Commission on the fair selling
prices of Caustic Soda, Chlorine,
Hydrochloric Acid and Bleaching
Powder,

(ii) Government Resolution No.
CH(1)-31(36)/58, dated the 27th
October, 1959,

(iii) Statement under the proviso
to sub-section (2) of section 18 of
the Tariff Commission Act, 1951,
explaining the reasons Wwhy the
documents referred to at (i) and
(ii) above could not be laid within
the period mentioned in that sub-
section. [Placed in Library. See
No. LT-1779/59 for (i) to (iii)}]

II. (i) Repor{ (1959) of the Tariff
Commission on the continuance of
protection to the Plastics (Phenol
formaldehyde Moulding Powder
and Buttons) Industry.

|
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(if) Government Resolution No.
27(2)-T.R./59, dated the 8th Decem-
ber, 1959.

[Placed in Library. See No.
1778/59 for (i) and (ii).]

LT-

ALLOTMENT OF TIME FOR CON-

SIDERATION OF THE MOTION RE-

GARDING FOOD SITUATION IN
THE COUNTRY

Mgr. CHAIRMAN: Three and a half
hourg are allotted for the discussion
in respect of the Government motion
on the food situation in the country.

REFERENCE TO NOTICE OF
MOTION FOR PAPERS ON THE
POLICE FIRING IN MYSORE

Surr MULKA GOVINDA REDDY
(Mysore): Mr. Chairman, Sir, I have
given notice of a motion calling for
papers regarding the police firing at
students in Mysore on the 8th and
Oth instan{ in connection with {he
Inter-University Youth Festival, I
thought the Minister was going to
make a statement,

Mr. CHAIRMAN: We have sent it
to the Minister. That is all we can
do. We are awaiting his decision.

MOTION RE FOOD SITUATION IN
THE COUNTRY

Tuar DEPUTY MINISTER or FOOD
aND  AGRICULTURE (SHRI A. M.
THOoMAS): Sir, I move:

“That the food situation ia
country be taken into
tion.”

the
considera-

Suri BHUPESH GUPTA  (West
Bengal): Sir, generally it ig custom-
ary for such a resolution to be moved
by the Cabinet Minister himsclf,
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Mgr. CHAIRMAN: I know that. The
Minister will reply to the debate and
he just took my permission to allow
Mr. Thomas to move the motion now.
The Minister will come and answer
it.

Surt BHUPESH GUPTA: 1f you
have given the permission, it is all
right.

SHrr A. M. THOMAS: Sir, last time
we had a Food Debate in this honour-
able House in the last week of August.
I had occasion to intervene in the
debate and my senior colleague rep-
lied to the debate also. Now I have
moved this motion when there is an
improvement all around in the food
situation in the country. Last time
when we were discussing the food
situation in the country, a great deal
of concern was expressed about the
price situation especially in the State
of West Bengal, and some hon. Mem-
bers took also very serious objection
to the lifting of all the controls in
the State of West Bengal. Sir, I am
glad to state that now the situation in
West Bengal is comfortable. I am
sorry, Sir, it is not very much palat-
able to my hon. friend to hear that
the situation in West Bengal has im-
proved because there would not be a
ground for further agitation and for
all sorts of demonstrations and other
things.

Mr. CHAIRMAN: Go ahead.

Surt A. M. THOMAS: So, it is not
a comfortable thing for my friend, I
know that.

Immediately after the decontrol of
price—since my friend seems to ob-
ject to my statement, I would just
deal with what exactly the present
situation in West Bengal is. Imme-
diately after the decontrol of price of
rice in June, 1959, there was some rise
in open-market prices of rice. There-
after the prices started declining. The
declining trend was, to some extent,
offset for a while when the news
about the floods in West Bengal was
received in early October. Since then
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there has been a steady decline in the
prices of foodgrains, especially that of
rice.

been a fall of Rs. 5 to
Rs. 8 per maund in the wholesale
prices of rice since July 1959. The
wholesale price, .for example, in Cal-
cutta on 24th July, 1959 was Rs. 31
per maund for fine varieties of rice.
It has now declined to Rs. 26 per
maund on 4th December, 1959. In
Contai, the price of coarse rice on
24th July, 1959 was Rs. 25, On 4th
December, 1959 it has declined to
Rs. 21 per maund. I had also recently
occasion to see a news item in the
leading papers from West Bengal
that price of coarse rice has come
down even to Rs. 19-25, or something
like that. That also shows, Sir, that
there is definitely a decline in trend
in the prices in West Bengal.

There has

Sir, I may also inform the House
what exactly the general situation is.
Generally speaking, the prices of food-
grains this year have remained lower
than those in the corresponding
periods of last year. The index num-
ber of wholesale prices of all cereals
touched the peak of 109'8 during the
week-end 24th October this year, as
against the peak of 115.5 reached last
year during the week-end 30th
August. Similarly, in the. case of
index number of wholesale prices for
rice, the peak reached this year was
112.9 for the week ending 24th Octo-
ber, ag against the peak of 118.9 rea-
ched last year during the week end-
ing 20th September, 1958. The index
number of wholesale prices of wheat
this year, after the harvest, rose only
to 101.2 as against 112.2 reached last
year in the week ending 8th Novem-
ber, 1958.

So far as wheat is concerned, the
prices in the main wheat producing
States are falling even during this
lean period when normally the prices
should rise. Except for jowar and
ragi, the position is equally good in
the case of other foodgrains also. The
jowar crop this year has been dama-
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[Shri A. M. Thomas.]
ged in certain States owing to exces-
sive rains; their prices this year are
higher than those prevailing during
the last year. As, however, the pro-
duction of kharif crops is quite good
and the prospects of rabi crops are
bright, the reports from jowar produc-
ing areas are reported to be very en-
couraging, and it is expected that the
prices of jowar will also ease down.

Sir, T must concede that the prices
of rice in the South this year have
been higher than what they were last
year.

[Mr. DeruTY QHAmMAN in the Chair]

This can be attributed to several fac-
tors which I do not want to detail at
this particular stage. However, we
expect that after the main crop is har-
vested in January, 1960, the prices of
rice in the South also may ease down.

Sir, the House would expect me
also to give the crop prospects for
the year 1959-60. Well, it is teo early
to make any firm estimates, but all
the same the House would expect me
to give an interim picture based on
some of the reports that we get in
the Ministry. Sir, the available reports
indicate that during the current sea-
son several parts of the country were
affected either by floods or by drought
resulting in varying degrees of
damage to standing crops. Several
districts of West Bengal, delta districts
of Andhra Pradesh, coastal districts
of Orissa and parts of Bombay,
Mysore, Assam and Jammu and Kash-
mir were vVisited by floods, while
eastern U.P. and north Bihar were
affected by drought in August and
September.

In West Bengal, which was affected
by floods twice, first in August and
later in September-October, the floods
were rather extensive in eight south-
ern districts, namely, Murshidabad,
Burdwan, Midnapore, Nadia, 24-Par-
ganas, Hooghly, Birbhum and Howrah.
However, Sir, in many areas of the
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State, not affected by floods, the crop
is expected to be better than last year.

The same is also true of the State
of Andhra Pradesh. The conditions
of drought prevailing in eastern U.P.
and north Bihar during August-Sep-
tember were relieved by good show-
ers received in  September-October,
though in eastern U.P. showers came
rather too late in the season. Sir, the
position of the rice crop in the South
on the whole is quite satisfactory. Im
Madhya Pradesh the rice crop is re-
ported to be very good this year and
in Punjab also the crop is reported to
be good. Sir, taking the country as
a whole and taking a country like
India where occasional floods or
droughts are bound to occur—and
it is a recurring phenomenon—
the prospects of the paddy crop ap-
pear to be satisfactory from the all-
India point of view and it is reflected
in the present trend in the prices of
foodgrains which have been showing
a tendency to fall.

8ir, we had in 1958-59 good crops.
There had been a record préduction
of 73'5 million tons. For the year
1959-60 also the prospects are good
and we expect that there would be
a further definite improvement in the
situation.

Sir, often criticism had been level-
led against what the Government had
done with regard to the question of
State trading. Sir, when my senior
colleague spoke last time in this
House, he indicated to this honour-
able House the lines on which his
mind was working, how to improve
the food situation in the country and
I have to submit that subsequent
developments do not indicate that
there has been any necessity for him
to revise the opinions that he held at
that time and that he shared with
this hon. House, Sir, with regard to
State trading, the hon. House knows
that at the meeting of the National
Development Council held in Nov-
ember, 1958, it was decided that the
Government should take over the
wholesale trade in foodgrains with a
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view to controlling the prices and
minimising the spread between the
prices received by the farmers and
the prices paid by the consumers
throughout the year. That scheme
envisages two patterns. One, the ulti-
mate pattern which will consist of a
gystem under which the farmer’s sur-
pluses will be collected through ser-
vice co-operatives at the village level
and will be channelled through the
marketing co-operatives and the spex
marketing co-operatives for distribu-
tion through the retailers and through
the consumers’ co-operatives. The
other, the interim scheme which envi-
saged that till the co-operatives were
fully developed and the ultimate pat-
tern of State trading in foodgrains
was reached, there should be an effec-
tive control on the wholesale traders
in foodgrains and we have taken a
number of steps in that direction. The
hon. House will recollect that there
was yesterday a question concerning
this. That arose when the Prime Min-
ister himse'f came forward with a
statement that some difficulties had
been experienced in implementing the
interim scheme of State trading. Sir,
the Prime Minister also was good
enough to mention to the House that
as far as the Food and
Agriculture  Ministry was  con-
cerned, it pushed through the
scheme and that the implementa-
tion of the scheme lay more in the
State sector rather than within the
province of the Central Government.
As far as the Central Government is
concerned. it did everything in its

power 1o implement the in-
terim  scheme also. Some steps
have been taken with the

licensing of wholesale traders for the
purchase of foodgrains on State
account.

Sir, with regard to the method of
purchase also, I do not want to take
up the time of the House by detail-
ing the measures but it is sufficient
for me to say that in West Bengal,
Uttar Pradesh, Punjab, Mysore and
Madras, procurement was made
mainly by a levy on wholesale tra-
ders and millers, There was a maxi-
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mum controlled price a'so noticed
for all the States except Orissa and
these controlled prices really be-
come the effective purchase prices
for purchase of foodgrains by Gov-
ernment.

Sir, since this interim scheme was
sought to be implemented, we began

to face difficulties from the very
start and serious difficulties were
experienced in Bihar and West

Bengal after the introduction of the
levy scheme. The difficulties which
we faced in January, 1959 over this
control price are quite well-known
to the hon. House. We had also
conducted certain surveys as to how
these difficulties came about and we
noticed that the arrival of rice and
paddy in the market of West Bengal
sharply declined and during a certain
period rice practically disappeared
from the market. A large number
of rice mills had to stop working in
Bihar and in West Bengal also due
to lack of arrival of rice; serious
difficulties were experienced by the
consumers and in spite of the fact
that the State Government distribut-
ed large quantities of rice through
fair<price shops, the position soon
became untenable. Whatever the
State Government asked for we sup-
plied but even then the State Gov-
ernment was not in  a position to
control the prices. So, the general
experience as far as we are con-
cerned is that procurement of food-
grains in deficit States from whole-
sale fraders and millers is an ex-
tremely difficult proposition and our
efforts in that direction created more
“problems than we atiempted to solve.

Sir, we are just thinking how
these difficulties are to be met as
far as procurement for the next
paddy season is concerned. During
the next kharif season, our tentative
decision is that the deficit States like
West Bengal, Bihar, etc. are not
to undertake procurement of rice

and paddy. In the South, Madras
and Mpysore have decided not
to purchase rice this year. The
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Madras Government, as the hon,
House knows, had been pressing for
the splitting up of the Southern Rice
Zone, which we have not been able
to accept so far. So, as it appears,
purchase of rice and paddy this year
will be made only in Punjab, Madhya
Pradesh, Andhra, U.P.,, Orissa and
Assam. We are also thinking of some
modification in the Zonal system.
When the Minister for Food and Agri-
culture spoke on the 31st August in
this House, he said that as far as he
was concerned, his preference was
for larger Zones and lhere was reason
also for him to make a statement
like that because the object of State
trading is to maintain a reasonable
price level of foodgrains, because that
is the basic factor of our plan and of
all our development projects. But
even there we found that by cordon-
ing the surplus States we have not
been able to mop up the entire sur-
plus from the surplus States and, at
the same time, we have also not been
able to control the prices in the deficit
States. Of course, since the surplus
States are cordoned off, it would be
possible to keep the prices in the sur-
plus States at a reasonable level and
as far as Madhya Pradesh is concern-
ed, our procurement operations there
have served as a price support to the
farmers, because since we were pay-
ing fixed price for our procurement
the farmers were assured of a reason-
able price also. Otherwise prices
would have gone d&own further.
But, then, as far as the deficit States
are concerned, our commitments grew
larger and larger. We have not
been able also to keep up the price
level, It has been stated in this hon.
House that the difference between the
price level in the deficit States and
the surplus States is very wide. Of
course, even only a few furlongs or
a few miles away from the surplus
States, the disparity was so large that
it could not be said that the price
level was being kept. In certain
cases, it is double the price, I mean
the difference in price between a sur-
plus State and a deficit State.

[ RAJYA SABHA ]
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SRt  KHANDUBHAI K. DESAF

(Bombay): Hundred per cent, or
more.

Surr A. M. THOMAS: As my friend
Shri Desai says, it may be even a
hundred per cent. Perhaps the prices
in deficit States would have gone up
by hundred per cent. over the prices
obtaining in the surplus States. It
was absolutely necessary that there
must be some re-thinking on this as-
pect of the question and although we
had not taken any final decision with
regard to the re-shaping of the zones,
we are seriously thinking as to how
to meet the situation, and what
change should be made. The Minis-
ter for Food and Agriculture, after
the last Session of Parliament, went
to West Bengal and had discussions
with the Chief Ministers with regard
to the joining of West Bengal and
Orissa. ®* As I have already said, it is
the view of the Food and Agriculture
Ministry that joining up surplus with
deficit States is distinetly beneficial
and in that direction it has been
working and it is also attempting to
get the consent of 1{he concerned
States. Of course it is not desir-
able, although we have got the powers
to do that, to impose anything on
the States, especially since we have to
take into account the circumstances of
each State and we are examining the
circumstances of the State of Orissa.

Dr. H. N. KUNZRU (Uttar
Pradesh): What does the Deputy
Minister mean by saying: ‘We do not
want to impose anything on the
States’ What is it that he has in
mind?

Surr A, M. THOMAS: As far as
possible, we want to proceed with
the consent of the States concerned.

Sarr KHANDUBHAI K. DESAI: If
the consent is not given, what will
you do?‘

Smrr A. M. THOMAS: 1If it is not
given, perhaps the Centre may have
to exercise its own power of control
with regard to these matters. Some
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difficulties have been pointed out by«
the State of Orissa which we are
looking into and it is possible that
we may be able to get the consent
of the State of Orissa to join with
West Bengal.

With regard to the joining of
Madhya Pradesh and Bombay, which
is another zone which we can form,
which would not only be self-suffi-
clent but perhaps a surplus one also,
we have not been able to hold talks
as we had with Orissa and Bengal
but after decisions have been come
to with regard to West Bengal and
Orissa, we will be devoting our atten-
tion to that aspect of the question
also.

Surr S. C. KARAYALAR (Madras):
1t the proposal regarding putting to-
gether Orissa and West Bengal is put
through, will it mean that it will be
a single zone and there will be no
restriction on inter-State movement
of foodgrains?

Sur1 A. M. THOMAS: If it is form-
ed as one zone, there will not be any
restriction between Orissa and Bengal,
with regard to inter-State movement.
T further restrictions are put on
movement, the object we have in view
will be defeated. That is the case
with regard to zones. After the last
debate, the House would -certainly
have come to know that we have
taken a firm decision in the matter
of the continuance of the Sout.hern
Rice Zone consisting of the four

States in the South. Of course the
States of Andhra Pradesh and
Madras have been impressing ‘on

us the necessity of dividing the
zone and forming each State into
a particular zone. When they urged
the splitting up of the zone and
forming each State into a parti-
cular zone, they said that they
would be in a position to make sup-
plies to the Central stock which can
Pe utilized for meeting the deficit of
the other States. The Andhra Pra-
desh Government undertook that
they would perhaps be in a position
to procure about 4 to 5 lakh tons.
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The Madras Government undertook
that they would be in a position to
procure about 14 lakh tons so that
both together would be in a position
to procure about 5 to 6 lakh tons.
The House may also consider, espe-
cially the hon. Members from Madras
and Andhra Pradesh who may per-
haps urge the splitting up of the zone,
the commiiments that we would have
to make with regard to supplies to
Kerala and Mysore. Moreover, Mysore
has stated that in case each State is
formed into a separate zone, it would
require 2} lakh tons of rice. The
Kerala Government said that they
would require about 7 lakh tons of
rice. So both together would come
to 9% lakh tons, that is about a mil-
lion tons of rice and what the surplus
States have undertaken to supply
would come to only 6 lakh tonms, so
that we will have to find from the
Central stocks about 5 to 6 Izkh tons
more and we are not in a position at
present to meet it.

Surr AKBAR ALJ] KHAN (Andhra
Pradesh): Do Madras and Andhra
Pradesh supply 10 lakh tons to Kerala
and Mysore now?

Surr A. M. THOMAS: No. I would
invite the attention of hon. Members
to the situation that we had to con-
front in West Bengal. The deficit of
West Bengal at first was calculated to
be about 6% lakh tons of foodgrains
but in the course of a year we would
be supplying to Bengal ahout 12 lakh
tons, so that when a deficit State is
cordoned off and its natural sources
of supply are cut off, we cannot pro-
ceed on this mathematical calculation
that so much is the only deficit.

Surt BHUPESH GUPTA: The hon.
Minister is speaking mostly of West
Bengal perhaps on the assumption
that I might speak. I am not going
to speak. The whole of India you
should falk about.

Surt AKBAR ALI KHAN: He was
speaking of Andhra, Mysore and
Madras.

.
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SHrr A. M. THOMAS: My friend,
as usual, jumps to a conclusion which
is not quite legitimate., What I was
saying is, if a heavy deficit State like
Kerala is cordoned off and if its
sources of supply are cut off, we are
bound to make good its requirements
and the requirements may not be per-
haps the exact quantity which 1is
normally supposed to be the deficit.
We will have to make good much
more. We have also to take into
consideration the contingency that we
are not in a position to wait till the

surplus States procure grains and
make them available to us. We can-
not say to the deficit States like
Kerala ‘You wait till Andhra pro-

cures and gives it to us and then we
will give you’....

Dr. H N. KUNZRU: If this is the
position, then what happens to the
question of State trading in food-
grams?

Surr A. M. THOMAS: That is what
I said. It has often been stated on
the floor of. this House, my senior
colleague made it very clear the other
day when this matter was discussed,
that as far as he is concerned, State
trading is only a means to an end.
What exactly is the end? It is the
maintenance of a proper price level
and what is to be done? If State
trading is necessary for the mainten-
ance of that price level, of course
State trading has to be adopted and
tt is not also correct to say that we
have abandoned the scheme of State
trading.

Dr. H. N. KUNZRU: You
abandon no mistake of yours,

will

Sarr A. M. THOMAS: In the course
of this year, I may just give informa-
tion t{o my hon. friend on the distri-
bution front; throughout the country
about 48,000 fair price shops are func-
tioning and we have already distri-
buted or we would be distributing by
the end of this year about 4 million
tons of foodgrains, both wheat and
rice, and I do not think that is a small
quantity. That is a big quantity, and
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what is the object with which we are
maintaining  buffer stocks? The
object is certainly the maintenan-
ce of a vreasonable price level
Even with regard to the surplus
States, we. found, with regard to
State trading, that we have been
able to procure—the Centre and the
States together—so far about 12.92
lakh tons, that is, about 13 lakh tons
of rice and 3.45 lakh tons of paddy.
So to the extent. . .

Sarr AKBAR ALI KHAN: From
which State this procurement was
made?

Surr A, M. THOMAS: Mainly it
was from Madhya Pradesh. From
Madhya Pradesh we procured last
year more than 4 lakh tons of rice.
We have also received certain offers
from the next harvest. We have been
able to procure from Orissa about a
lakh and a half tons of rice and in
Andhra we have procured about

96,500 tons, or about a lakh.

Ax. Hon. MEMBER: From Punjab?

Surt A. M. THOMAS: In Punjab
they have been able to get one lakh
tons of mice and 1,40,000 tons of
wheat. Subject to correction, these
are the rough figures and I think
they are correct.

1 was surprised to hear my hon.
friend Dr., Kunzru saying that it
seems that State trading in foodgrains
has been abandoned. That is not so.
There will be State trading if the cir-
cumstances warrant that we should
have it for the maintenance of rea-
sonable price levels. Sir, this is all
I have to say with regard to the ques-
tion of zones, also with regard to the
scheme of State trading.

Sir, it is well-known that the solu-
tion of the problem depends on in-
creased production. We have been
able to produce 73.5 million tons last
year and as I have already said in the
beginning of my speech, with regard
to the next year, namely 1959-60. we
expect that also will be a good year.
Tn spite of the increased production
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we have not been able to become self-
sufficient, because of several circum-
stances, as for instance greater
demangd for foodgrains. The demand
for foodgrains has gone up because of
the developmental expenditure and
the purchasing power that we are in-
jecting, Due to these the demand for
foodgrains has gone up, so much so
that this question of self-sufficiency
has, of course, to depend on the cir-
sumstances that obtain at a parficular
time.

The Ford Foundation Team which
visited India recently, as hon. Mem-
bers know, laid considerable empha-
sis on a substantial increase in pro-
duction and suggested that the target
of production for the Third Five Year
Plan should not be less than 110 mil-
lion tons. Our own tentative assess-
ment of consumption requirements of
the country by the end of the Third
Plan period would be 100 million tons
and for a comfortable food supply
position to be secured efforts should
be made to raise food production to
110 million tons by the Third Five
Year Plan.

Diwan CHAMAN LALL (Punjab):
That is exactly what the Ford Foun-
dation has said.

Surt A. M. THOMAS: This will
mean an increase of 37 million tons
above the record production of last
year and we will have to achieve that
within a period of about seven years
and every effort will have to be made
10 reach this high target. A national
wrge will have to be created among
our farmers and it will be necessary
30 give all possible incentive to them
for producing more food. I hope that
in the discussion that will follow now
hon. Members will try to devote their
attention to the production aspect
also. Sir, I move. -

Sarr H. P. SAKSENA (Uttar Pra-
desh): I want a little clarification
from the hon. Deputy Minister with
regard to this basic question and it is
whether it is not a fact that in our
anxiety to feed the deficit States we
are making the surplus States also
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deficit. That in my view is the only
result of this zonal system now.

SuHrt A, M. THOMAS:; In fact, all
these aspects should be taken into
consideration.

The question was proposed.

MRr. DEPUTY CHAIRMAN: There
are sixteen speakers and so the Oppo-
sition Group will take about 15 to 20
minutes each and Congress Members
will take 10 to 12 minutes each.

Dr. Z. A. AHMAD (Uttar Pradesh):
Mr. Deputy Chairman, after listening
to the speech of the hon. Deputy Min-
ister of Food, I have really started
wondering whether the new Food
Minister has any policy at all. There
was a policy earlier and some people
thought that that policy had failed,
though the hon. Food Minister at that
time thought that it had partially suc-
ceeded. Yet there was a policy to at-
tempt State trading in foodgrains. We
had our opinions about the manner in
which State trading in foodgrains will
have to be implemented, but as I said
there wag a policy. Unfortunately
today there seems to be no policy at
all. Has State trading been abandon-
ed? The categorical answer that is
given is that it has not been aban-
doned. Then what has been done
about it? So far as I could understand,
the hon. Food Minister took a very
strange position in the speech he made
in this House after assuming office,
when he pleaded for more flexibility
and greater recognition of realities
and that sort of thing. He referred to
Rafi Saheb and said that he tackled
the situation because he pursued a
flexible policy. Now, I don’t mind the
Food Minister being flexible, but 1 do
want him to enunciate some policy.
Is he going to stick to State trading
or not? Or is he going to give it up?
My presumption is that he wants to
give it up, but he does not want to
say s0 and he wants to do it by stages
and gradually and ultimately bring
about free trade in foodgrains. I am
personally opposed to that sort of
handling of the whole situation and to
that policy being implemented. If
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State trading in foodgrains is to be
given up, let the Food Minister say so
categorically and clearly. Let him
say that we are moving in the direc-
tion of giving up all State trading in
foodgrains and of restoring complete
free trade.

Dr. H. N. KUNZRU: What is State
trading in foodgrains? Nobody has
defined it.

Dr. Z. A. AHMAD: Yes, but that
is a different matter. Nonetheless,
my very first point is that there is no
policy at all. And if you have no
policy at all, I submit that you cannot
tackle the situation. We may disagree
with regard to a policy. Dr. Kunzru
may say that State trading in food-
grains is absolutely a wrong policy. 1
may say that State trading in food-
graing is a correct policy. But with-
out any policy, you cannot make any
advance whatsoever.

Sir, a rosy p'cturc has be~n painted,
that the prospects are good for the
future, that for the next year the pros-
pects in foodgrains are good, that
prices in certain areas are falling, that
in certain othrr a-ecas th~ piices had
not fallen as much as they had anti-
cipated and so on, Sir, this sort of
complacency we have come across
again and again whenever we have
discussed the food situation. Earlier
Food Ministers also used to say, “Here
the prices have fallen. Here prices
have not fallen to the extent we
thought, but the next crop is good”.
Every time some sort of lull, some
sort of complacency, was sought to be
created and even now the same sort
of picture is painted. My contention
is that things are bad and although
here or there prices might have fal-
len a little, the basic factors operating
in the whole situation have not been
tackled properly. As long as you keep
your eyes closed to the basic factors
of the situation, you cannot tackle the
situation.

Sir, the House will remember that
three years ago there was a tremend-
ous amount of complacency and there
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wag the feeling that the food pro-
blem had been solved. In 1958 there
was a tremendous increase in produc-
tion and yet in Bengal and in a hum-
ber of other States, the prices tended
to rise. No explanation was given for
that. I have got the figures here. If
you take the index of production, we
have gone up from 68.8 million tons
in 1953-54 to 73.4 million tons in
1958-59. During this period, the whole-
sale price index of food articles with
the year 1952-53 as the base, rose from
106.7 to 115.2. Now, I cannot under-
stand this discrepancy; while produc-
tion is increasing the cost of food
articles is also going up. This has to
be explained. Unless this ig explain-
ed, we really cannot come to grips
with the situation. My contention,
Sir, is that the last Food Minister
implemented the policy of State trad-
ing in foodgrains in a very half-heart-
ed manner, in a sort of weak manner.

Surr JASWANT SINGH (Rajas-
than): He did not believe in it.

Dr. 7. A. AHMAD: He may or may
noi have believed in 1f, I do not know,
wat I ara of the view that there is no:
other way out for solving the food
crisis but to tnke to State trading in
a big way. We cannot solve th® food
crisis unless we develop this idea of
State trading and make it a really
big scheme for the purposes of stabi-
lising food prices and for bringing
about a proper distribution of food
in this country. I am a great believer
in State trading because I feel that
our marginal deficits and marginal
surpluses are creating tremendous
fluctuations in prices of foodgrains.
Therefore, the State has to enter the
market as the biggest purchaser and
seller of foodgrains, The State has
to create an apparatus for direct
purchase of foodgrains from the
peasants.

SHrr H. P. SAKSENA: What de
you say about the zonal system?

Dr. Z. A. AHMAD: I am coming to
that. The State hag to curb the acti-
vities of monopolistic dealers in food-
grains. The State has definitely te
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lay down the proper level of prices
which is fair to the consumer as well
as to the producer and the State has
to create an administrative machi-
nery in order to enforce that level of
prices. Now, if that is to’ be done, I
think we have to move very rapidly
and very firmly in the direction of
developing a proper scheme of State
trading. My cr.ticism of the 1last
scheme is that it was not, in the real
sense of the term, a scheme of
State trading, - It was just an arrange-
ment made by the Government of
India or the State Governments with
big dealers in order to get some defi~
nite quantity or a quantity deter-
mined from time to time by them at
specified or unspecified prices. In
fact, in the last scheme asimplemen-
ted by the former Food Minister, the
whip-hand was with the big mono-
polistic trader. He was the person
to mobilise the quantity of foodgrains
needed by the Government and the
Government just stepped in in order
to impose a levy on him or buy a
part of the total purchases that he had
made. Now, that being so, Govern-
ment could not intervene effectively
and the big monopolistic trading in-
terests managed to blow up both the
schemes of controlled prices as well
as the scheme of State trading. I would
have gone into the details but I have
not got much time, If you analyse
the whole scheme of State trading as
it has so far been implemented, you
will see that the great bulk of pro-
curement was made through whole-
salers licensed by the Government
and the total amount of foodgrains
directly purchased by Government is
very small. That wholesaler holds
you to ransom; he dictates the price.
In West Bengal and Bihar, you had
Yo give up the whole scheme because
the wholesaler blew it up from inside.
In other places, as in Punjab, you
were compelled to buy foodgrains
through syndicates of wholesalers at
prices fixed by them. In certain
eases, you were entirely dependent
on the purchases made by the whole-
salers.and on the reports that they
presented. In TUttar Pradesh, for
example, fifty per cent. of the pur-
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chases made by the Government was
through a levy imposed on the pur-
chases made by the wholesalers. I
am sorry, Sir, it was not fifty per cent,
but the entire procurement of the
Government was made by a levy of
fifty per cent. imposed on the pur-
chases made by the wholesalers. This
being so, Governmtnt came 1o-
a condition where it found itself
totally helpless. The entire market
was controlled by the big trading
interests. Then there was the pro-
blem of fixation of prices. The un-
imaginative manner in which prices
were fixed by Government really
enabled the big landed interests and’
big trading interests to make it im-
possible tor the Government to get
enough quantities of foodgrains at
that price. I shall give you certain
figures to show how strange and how
extraordinary was the position in
regard to the prices that were fixed
by the Central and State Govern-
ments. Take, for example, wheat.
The peak price of wheat in the year
1957-38 in Uttar Pradesh was from
Rs. 22.86 to Rs. 27.59, depending on
the quality of the wheat. The price
fixed by the Government for procure-
ment this year varied from Rs. 13 to
Rs. 17. The peak price in Punjab for
the earlier year ranged from Rs. 2175
to Rs. 27°59 and the control price
fixed by the Government varied from
Rs. 14 to Rs. 15. In Rajasthan, the
peak price in the previous year rang-
ed from Rs. 1875 to Rs. 20 and the
price fixed by the Government ranged
from Rs. 13 to Rs. 15, In Madhya
Pradesh, the peak price was Rs. 26
and the price fixed by the Govern-
ment ranged from Rs. 13 to Rs. 16.

Sir, see the tremendous difference
between the Government price and
the prevailing market price. Natural-

ly, in these circumstences those agri-
culturists who have got surpluses
would not part with ¢heir surpluses,
and secondly, the bigger merchants
would be able to persuade them to
hold on for some time till the entire
price mechanism was blown up and
the free market was restored when
they would be able to sell foodgraine:
at higher prices. Take, for example,.



2123 Food situation

[Dr. Z. A. Ahmad.]

rice. Coarse rice in Punjab was sel-
ling at Rs. 20|- in the prev.ous year.
This was the peak price and the
.Government fixed a price of Rs. 16/~,
In Andhra it was Rs. 22°40 while
Government fixed it at Rs. 16'5. In
Assam, it was Rs. 21'25 while Gov-
ernment fixed a price of Rs. 10°5. I
can give more figures, but I have not
got much time. The absolutely un-
imaginative, the bureaucratic manner
in which prices of foodgrains are
sought to be controlled and fixed is
seen from the figures that I have
given just now. Now, Sir, I would
say that if you really want to control
prices and if you really want to en-
sure proper distribution of foodgrains
throughout the country, you have to
work on that principle which was laid
down by the National Development
Council in its Resolution of November,
1958. I think it was in November or
perhaps October, I do not know, that
it laid down the principle of State
Trading and said that the wholesale
trade has to be controlled by the
State in order to ensure proper dis-
tribution of foodgrains throughout the
eountry and to fix prices at a level
which is just and fair both to the pro-
ducer and to the consumer. Now if
that principle is to be followed, I
think our present Food Minister has
to give up his vacillations. If he
ecannot give up his wvacillations, then
he should say definitely that he does
not believe in that principle and that
he wants to scrap the whole scheme
of State Trading. Then we shall
know what he wants to do but he
does not say that. So I presume that
he is still interested, to some extent,
in State Trading. If he is still in-
terested in State Trading, then I
would like to place before him my
proposals or my suggestions for what
they are worth.

Firstly, the Government should en-
ter the market as the biggest trader.
Now, I am sure Dr. Kunzru will not
like this idea. The Government
should enter the market as the big-
gest trader in foodgrains displacing
monopolistic trading interests and
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mopping up a big part of the market-
able surplus mainly in the surplus
States and to some extent also in the
deficit States because there is a
marketable surpius even in the defi-
cit States. Now that does mean that
the grip of monopolistic trading con-
cerns has to be broken and the Gov-
ernment has to operaie in the market
with much larger funds. Unfortun-
ately, today the funds are provided
by banks for speculative purposes
and although some time ago the Re-
serve Bank decidefl to restrict
speculative activities by restricting
the loans that were given, in recent
times, certain relaxations—I do not
have the figures now—have been made
and more credit is now being given
in various ways for speculative pur-
poses. My contention, therefore, is
this that the Government should ope-
rate with much larger funds at its
disposal in the market.

Ax Hox. MEMBER: Purchase from
whom?

Dr. Z. A. AHMAD: I am comng to
that; I have got composite proposals.
They have to restrict the operation of
the bigger traders by fixing maxi-
mum stocks that any individual trader
can hold at eny one time. If this is
done, then the smaller businessmen
who will suffer on that account be-
cause of restrictions on private enter-
prise have to be absorbed in the State
Trading mechanism set up by the
Government and that mechanism has
to be an independent machanism as
far as possible, a mechanism which
will make the cultivator sell direct
to the State as much as possible. I
am saying that because during the
interim period you may use the ser-
vices of some of the bigger traders.

Dr. H N. KUNZRU: As in China
for instance?

Dr. Z. A. AHMAD: I do not know
China. Perhaps the hon. Member
knows more about China than I do.

Now, the third point I have is that
the wholesale and urban retail prices
of all foodgrains should be controlled
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simultaneously. It is a strange posi- |
tion today that the prices of wheat
and rice are sought to be controlled |
but the prices of jowar, bajra, etc, are
not being controlled. That is an ano-
malous situation because as any
student of economics knows, the law
of substitution operates in various
ways and the businessmen resori to
bilackmarkeling in jowar and  other
foodgrains. My {riend, the Deputy
Minister, said about jowar prices. Be-
cause you control wheat and rice but
you are not controlling jowar, bajra,
etc., speculative activities start flowing
in that direction So the wholesale

urban and retail prices of all food-
grains should ' be controlled simul-
taneously.

The next point is this. As I have
said earlier, if direct purchase by the
government has to be undertaken on
as big a scale as possible, then neces-
sary arrangements have to be made
for that. The problem of warehouses
is again and again before us. I can-
not understand why the Government
which spends millions and millions of
rupees on,all sorts of things cannot
formulate a plan of systematically
developing warehouses in all those
parts of the country where procure-
ment can be made directly from the
peasants on a big scale. So there
must be a scheme whereby ware-
houses can be built at all the places
and procurement can be made on a
big scale.

Fifthly—and this I consider to be
a very important suggestion, and I
suppose it has been discussed earlier
in this House—they should set up a
proper machinery for price stabilisa-
tion; that means appointment of price
fixation boards which will take into
account all developments and bear in
mind all factors, namely, the cost of
cultivation, cost of living of the pea-
sant, the procurement requirements of
the Governments, review the prices
from time to time and create a sys-
tem of flexible prices whereby the
peasant and the consumer are both
fairly treated and the Government
ig also able to procure from the

124 RSD.—4.
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peasant the quantity of foodgrains
that it requires. I would submit, Sir,
that these boards should be constitut-
ed in such a manner that they enjoy
the confidence of all political groups
and parties and popular organisations,
The Government should have its re-
presentatives and other people also
should be properly represented so that
1.1 a united manner we can tackle the
question of prices.

The next thing I would say is this.
In this interim period if you appoint
purchasing agents, do not allow them
to carry on trade on their own. If
they are your purchasing agents, they
are your purchasing agents and noth-
ing else, because 1f you allow them
to trade on their own, they may in-
dulge in all sorts of undesirable acti-
vities like hoarding, blackmarketing,
ete.

Then the Essential Commodities Act
should be so amended as to make its
punitive provisions stricter and to
provide for a more honest adminis~
trative machinery to implement this
Act,

If all this has to be done, popular
co-operation has to be enlisted and I
would appeal to the Food Minister to
devise ways and means of getting the
co-operation of the peaple at all levels,
not only at the Centre but in the
States, in the Districts, in the Tehsils,
at every level. People should come
forward on their own. They should
feel enthused and offer their grain to
the Government at those prices. What
is happening today 1is, you operate
through certain commercial agencies.
They have got their own self-interest
and naturally people’s enthusiasm is
not unleashed. If you want to un-
leash people’s enthusiasm, then go
directly to the people, enlist their co-
operation and make them feel a sense
of responsibility and supply food-
grains to the Government so that
while some parts of the country are
properly fed other parts need not go

hungry.
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Last but not the least is the ques-
tion of increasing production. I am
afraid that is a very big question.

Dr. H. N. KUNZRU: That is the

crucial question.
Dr. Z. A. AHMAD: Later on....

Dr, H. N. KUNZRU: Your scheme
falls without that.

Dr. Z. A, AHMAD: 1 quite agree
but then we should fix some time in
order to discuss that question pro-
perly.  Without increasing food
production all our planning will fail.
The Food Minister and all others who
are concerned with this question
should sit down and find out ways of
tackling this. There should be an all-
out national effort to increase food
production in all possible ways.

These are the few submissions that
1 had to make.

Mr. DEPUTY CHAIRMAN: Shall
we adjourn for an hour for lunch and
meet at two?

Hon. MEMBERS: Yes, Sir.

Mr. DEPUTY CHAIRMAN: The
House stands adjourned till 2 p.M.

The House then adjourned
for lunch at one of the clock.

The House reassembled after lunch
at two of the clock, Mr. Depury
CHAIRMAN in the Chair,

Surr KHANDUBHAI K. DESAI
Mr. Deputy Chairman, the question of
food is being frequently discussed on
the floor of this House and the other
House. We discussed this subject
only three or four months back when
the new Minister had taken charge of
the Food and Agriculture portfolio.
We then thought that probably he
would make a change in the old rut
from which the food policy suffered
On the floor of this House we made
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suggestions, but from the lucid speech
which the hon. Deputy Minister made
this morning we find that they are still
in a state of disorder and chaos. He
said that this year would be a good
year, as good if not better than last
ycar, when we produced about 73-5
million tons of food. What is the use
of quoting these figures to us, when
the food situation remains as it was
a year or two ago? It is very diffi-
cult to speak with restraint on the
situation as it is being handled. It
has been admitted on all hands that
there are deficit States and there are
surplus States. I have made some
sort of a rough calculation and 1 find
that in India 40 per cent of the people
live in the deficit States, whereas 60
per cent of the people live in surplus
States. The bulk of the deficit States
is what may be called the industrial
areas, where most of our industrial
production is handled. Let the sur-
plus States realise that any distur-
bance in the overall economic situa-
tion of our industrial belts like Bihar,
West Bengal or Bombay is going to
recoil on them within a year or two.
Food price and food supply is the real
backbone of our economy. And if
this primary produce, which is the
primary need of the people is, if I may
say so, tinkered with, as it is being
done, there is no good future for our
whole planning. Let it be clearly
understood. What is this we are fac-
ing in this country? In surplus areas
the prices are half or sixty per cent
of the prices in the so-called deficit
areas. The figures have been quoted.

Surt AKBAR ALI KHAN: For ins-
tance? At least in my part there is
no such big difference.

Suri  KHANDUBHAI XK. DESAIL
There is. In the State of Bombay,
the price of wheat today is Rs. 28
per maund and the price of rice is
Rs. 36 per maund. That is what is
going on, though in certain fair price
shops cheaper quality is being sup-
plied. But the overall price is this.
It was stated to us this morning that
the index number of prices, compared
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to a year or two ago, is about 101.
That is the figure which I remember.
That means the prices are more or less
as they were about two years back.
It is a very misleading figure. The
overall index may be there, but that
means that the overall wholesale
price of the country includes 60 to 70
per cent higher prices in the deficit
areas, which even from the surplus
States’ point of view is not good
because there the prices must be even
below the price mentioned in this in-
dex number, that is, even less than
100. It may be 90 or it may be 80.
Now, with such variations and fluctua-
tions in the prices of food, how are you
going to give impetus, a sort of

inducement, to the farmers in the
surplus areas even to produce
more food? This is a very im-

portant point which I would like the
Food Minister to consider.

Sir, State trading in principle is
quite good provided you are able to
carry it out. It is no use giving State
trading as a sort of holy slogan. 1f
you cannot carry it out, say that you
cannot carry it out, cannot execute it,
so that you can get out of the old rut
and find out something else. It can-
not be done in a half-hearted way
either by the Centre or by the States.

Then, you have tried the zonal sys-
tem. May I say that the zonal system
hag utterly failed? What is the zonal
system when you talk of zones, you

talk of zones by States? The
real idea  behind the zonal
system is that in the situa-

tion obtaining in the country as it is,
there are surplus States, there are
deficit States. They should be asso-
ciated with each other in such a way
that any two or three States which
are grouped become more or less self-
sufficient. That is how I understand
the zonal system. Either you have
larger zones, definitely without any
reservation, keeping the surplus zones
with the deficit zones, or do away
with the zonal system once and for
all and try to think of something
new. This is the only way to handle
the food situation. I may also appeal
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to our friends who are coming from
the surplus food States that if they
are surplus in food—I had occa-
sion to say it last time when the dis-
cussion was going on—the Bombay
State is surplus in cloth. Bihar State
is surplus in coal. Bengal is surplus
in jute. The U.P. is surplus in sugar.
Think of a situation when this region-
alism will go to such an extent that
those States will say: “We do not
want to give you cloth, unless you give
us food. We do not want to . give
vou sugar at the fair and proper price
unless you give us food.” Ts that a
healthy condition in a country like
ours? The whole economic situation
of the country, the whole planning,
will undoubtedly depend upon the
stabilisation of food prices. From
one place to the other, whether you go
from Kashmir to Cape Comorin or
from Dwarka to the Naga Hills, the
price of food must remain more or less
on an even basis. That, I believe, is
the basis of the food policy which the
Food Minister must consider.

Surr AKBAR ALI KHAN: Would
it not have relation to the purchasing
power?

Sarr KHANDUBHAI K. DESAIL
Now, with regard to the purchasing
power that has been trotted out to us,
the purchasing power also depends
upon 50 per cent of the food prices,
because food forms more or less 50 to
60 per cent of the cost of living. You
will be surprised to know that i the
State of Bombay or Bengal, the whole
cost of living js affected by food pri-
ces. Even the prices of vegetables
have gone up, the prices of other
things are going up, and everything
that constitutes the budget goes up.
T may tell you of one figure that one
and a half years back the cost of living
index in the main urban areas of the
Bombay State or the West Bengal
State or the Bihar State was, say, 100,
and it has now  become 150. That
means everything has gone up. Now,
this can be ascertained from the fact
that in the City of Ahmedabad the
dearness allowance which the people
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were getting was about Rs. 70, and last |
montn 1t has gone up to Rs. 100
becau.e it 15 associated with the cost
of liviag.

Then, in the surplus areas also let \
us see who is benefited by this. I have |
made a sort of calculation and 1 find
that in surplus areas too the overall
urban population is not more than 15
per cent. Now, is this policy being
lollowed 1n tne interests of the 15 per
cent. urban population? Eighty-five
per cont of the populatlon is living in

"l Hdball.s LOr
wnom it is said that some incentive
must be given for giving them more
for their produce. Now the whole of
this policy requires to be completely
overhauled. How it is to be overhaul-
ed, I cannot say at this stage. I would
only point out that this policy of half-
hearted zonal system, quartér-hearted
Stale trading and, if I may say so, as
far as agricultural production is con-
cerned, this policy of sloganising is
not going to give us food, nor will the
prices go down. We do realise what
is wrong with us, not that we do not

)
|
realises it. As somebody pointed out ’
this mornmng, production must 1n-
¢ 3ut production eannot  be “

o I by simply making exhorta-
tion It will have to be seen to in
every village,

A suggestion was made on the floor

of this House as in the other
House that the Food and Agri-
culture  portfolio must be the main
portfolio  in evervy State and
at the Centre Whnt do we

find in the States? I do not want to
say anything adverse about the poor
Food Minister or Agriculture Minister
in the State, but the Food Minister is
invariably, if Imav say so. the junior-
monst Minister in the State, who is
never considered by anybody. There
mav be exception A suggestion was
made effectively by no less a person
than our Prime Minister that for the
fim s Bine gg an emergency measure,
th 1 .ood and Agriculture nortfolio be
held »v the Chief Minister. Then he
would get all the assistance. then he
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would get everything that was requir-
ed to produce more food. (Time bell
rngs.) Now as the bell has rung,
I would have to curtail my speech. I
personally believe that the country,
whether it is a deficit State or a sur-
plus State, I mean in any commodity,
for the purpose of planning should be
considered in my view as a whole. The
price stabilisation about which we are
talking must apply to all commodities,
and if they are able to carry out State
trading for any item in the other com-
modities, they must do it; but if they
are not able to do it, let them try to
find out some other way of dealing
with this affair.

Sir, there is one other question to
which I would like to refer. In a
State like Bombay or West Bengal
whnee there 13 a large conceniration
ot industrial population, the working
classes, unless they are kept
satisfied with regard to the food posi-
tion and the cost of living, I do not
see any good augury for the success of
our Plan. And when once these nerve
centres of our economic stability are
disturbed, that will in its wake dis-
turb willyv-nilly, whether one likes it
or not, even the so-called surplus
areas. This is a cardinal point to which
I want the Food Minister to draw the
attention of his colleagues not only in
the Government of India but his col-
leagues in the States.

Sir, T would have gone on for some
more time, but I conclude my speech
with these words.

st wfimeg 2 (3dvm) - I
Trafs wirer, 39 Ager ATy

0v Tr79 ¥ AT gard qrft Aoy
gar 1 7ug fo=ar 2 fogd T AT
fwer @ 3fggr D w1 3
AT 131 AAT faay F a7 AT
FeAqT Fear W og=gr afy, zafAT
4 AF7 H AR

EHFE - Pl L e i 1
oz ¥

<.
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Ifm ® &y fagy 7 FEET R
o Atz 97 &5 AEFM | FEET
groaw 2z zafay g FErEr
SqAEIT TE FUT 4L AT F AT
FHHFH UF FUT X ATF AiE-
it FAAr &\ F AW aga aLE
& e zafr oeafar A7heE wsE
agr 20 gEAr FArA, WA A 3T
wYv faqqr, 7 & 7 9FT A JAAT
FET AT §, IWFT THAR FT A
g gASIAT AT AFT T oHIAT
a3tz #wF & #w ST amEw
19 3% 99 AT § IR AT 31
2139 T A0 Fga g fa &g
gvorn @ €2z g\ utw fema g aly
ILAT FHIAG Tz FUTT AT 7L H
ERIE A RETCIE BT - S -
FURIE TATE @20 21 3§ HU9
R Ay gredee wfa saw gd ¥
AT F9 q FH TF, TG 77 906,
7 IEAr T F1gT AW WHT 3 |
atey g7 ofvar £ orfearft s
far =g #1 g AFET TLHTT B
T w7 fqqr & Aav FwT =
q97 F¥ FTAT AT | AT forea
ar wvA & afea fadanm w1 gusa
FIAT ATHTT FJIAT A&7 | ZOH 3@T
fr grmg  wfar 71 fF s 93
FITF WA &, ITHT A qToerq Tfear
& WfiqT war wr, AfRa gt Tt
qTg AT BT SAAGT & Wraw I &
fao o Mg s @ oq mfeaHr &
SY AT A AT qEAT, AFHT FOBA,
IWAT F AT AT AFY HTAT
v TSy FIF g ) UAT gred A
FEGT, FAWE, BTG,  FATEE
GG S r c R HECHE T
faa = awear &1 g Ag1 fAwEn
I A wfaer § Ag @ e
gafes g | el TET §
¥ 93 A0 & & oAzt dAr wae
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a1 g f HT SRR T.T 47 TRNE
% fA1  AEEERlT A amg
ApfrraT A freT e {23 9
F AT AT W MET TRAFI
FOTATZ T TEA AR OXFT A
TAOIE 23T 7AW A1IqAA 7
grz7az vEfar £ 0§ fF owma
MAAT  RTTEAET TAH AT AT
W ARITGT T GITZ F AT 0
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[Shri Abhimanyu Rath.]
That officer collects one rupee per bag
to procure the paddy from the pro-
curement agent.

Tee MINISTER orf FQOOD AND
AGRICULTURE (Seri S. K. PaTiL):
Why did not the hon. Member bring
it to the notice of the State authoritieg
when he found it?

SRt ABHIMANYU RATH: T have
brought these things to the notice of
the State authorities and I do not
know what the State officers and the
State Ministers are doing. I brought
it to the notice of the State’s high
officers. They turn a deaf ear to these
things. I brought a C.ILD. officer. He
was sitting by my side and I got that
State Procurement Officer. He charg-
ed eight annas per bag simply to
weigh. Tn one day he collected Rs. 87
from one procurement agent. But in
spite of my repeatedly persuading the
officers nothing has happened.

T O AT A T FIHET T TE
Fzar 3 5 qF 4F g Hrar NI
g AN A ANIM AT TF AT THT
cxrE FITA & HIAATT RN ZV A E |
AGT 27T ALHT 94 4Y 7@ AH{TE TF
ITFT NFHT TR AT TOFT A5G0
Qi) f9w azg 7 AT FT FIE
YFNTHZ FT 78§ AT T AT T
F Frd @rarag sAA ey oty
§ wams g @ g § 0 zalAg
FTFIT BV TA AT H EATT TAAT ZWO
fF A48T A SENAr A fefe-
s1aq 7 mfrdT § A7 T@ aTg AT EAG
aifgd o 7 frarg &1 fdr ag &7
TEAM T G AT A qAE g7 707 A1
& o0 T GURTT T SATQT AT 7 HATST
AT & FZARI I

MR ZT A @, NFNde 7
Y, AT AT F oqATAT @ 1 A
3q QIR SATET FEA BT AT TG
T@AT qa At 7 aF FgAT A8AT § i—
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FT T9572 ) By that time the price
goes to Rs. 3 or Rs. 4 per bag.
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Dr. H N. KUNZRU: Mr. Deputy
Chairman, Sir, the question that we
are considering can be divided into
two parts. We have first to grow
more food and secondly to see that
the available food is properly distri-
buted. Let us take the first question
which is the crucial question first, We
have been told that the year 1958-59
was a bumper year. It may have
been a bumper year, but let us see
what the yield per acre has been. The
total quantity of foodgrains may be
appreciably more than the quantity
produced in the previous year which
was a bad year. But the average per
acre is not such as to give us any
satisfaction. Take for instance the
kharif and rabi crops and the pulses
separately. We find that there were
about 180 million acres under Xkharif
crops and the total quantity of cereals
produced from these acres is about
49 million tons, which means that
about 3-2/3 acres produce one on.
Then take the rabi crop. The total
rabi cereals amount to about 12-1/3
million tons, and the total area under
them was a little over 39 million
acres, that is, a little over three acres
produce one ton. The kharif yield
is always better than the rabi yield,
but the result is not such as can
satisfy us particularly in our present

" eondition.

Now, take the pulses. The total
yield of pulses is only a little over 12
million tons and the area under these
pulses is about 59 millfon acres. That
is, about five acres produce one ton.
Now, I have no doubt, Sir, that every
effort is being made at the present
time by the authorities to increase
food production. But the result does
not appear to me to be satisfactory.
That is the first thing that we have
to attend to. I have brought this
point to the attention of the Govern-
ment more than once, but I do not see
that any adequate effort has been
made by Government to create those
conditions or to take full advantage
of those conditions on which more
intensive agriculture depends.

Now, Sir, what are the factors on
which increased yield depends?
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Obviously, the most important of
them are three in number-—adequate
irrigation, an adequate supply of
good seeds and a liberal supply of
chemical and non-chemical manures.
We were told that full use of the
resources available would be made in
the Community Development areas.
But what is the story that the last
report on the Community Develop-
ment Projects and N.E.S. Blocks tells
us? We learn from it, Sir, that the
proportion of Blocks reporting short-
ages in the case of seed and chemical
fertiliscrs are as follows:

Seed—

Paddy—57 per cent.
Wheat—44 per cent.

Chemical fertilisers—

Ammonium Sulphate—38 per
cent.

Superphosphate—33 per cent,

The report goes on to say that in
quite a number of these Blocks the
shortage can be considered serious
inasmuch as the supply is less than 50
per cent of the quantity indented.
Sir, in these circumstances I think
one would not go far wrong if one
were to say that the gquantify of food-
grains produced in 1958-59 was more
due to good weather than to any
special effort made by the Agriculture
Department of the Government of
India or the Agriculture Departments
of the States.

Now, Sir, I should like to ask in
this connection to what extent effect
has been given by Government to the
recommendations made by the Agri-
cultural Administration Committee
and the Ford Foundation Team. We
know that in a general way the pro-
posals made by both these bodies
have been accepted by Government,
but I should like to know to what
extent the accepted recommendations
have been translated into practice.
The Agricultural Administration
Committee made a number of valu-
able recommendations, but I want to
refer only to two sets of recommenda-
tions, one relating to the establish-
ment of a proper agricultural orga-
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[Dr. H, N, Kunzru, ] the National Development Council
nisation and the other to the estab- although it was not on the agenda of
lishment of a proper agricultural | the Council and no preparations had

research organisation. Now one of
the most important recommendations
made in the Chapter regarding agri-
cultural organisation relates to the
establishment of a Farm Education
Service, which is to have three
branches, the National Extension Ser-
vice, the Agricultural Information
Service and the Farm Advisory
Service. Now, if these Services are
established, we shall then be able to
see that the results of the researches
carried on in our laboratories reach
the humblest villager. Besgides, he
can be given advice with regard to
the best method of taking advantage
of the work done in the laboratories.
The Farm Information Service will,
by spreading the general knowledge
of the work done by our scientists,
create an atmosphere in the villages
which would incline the cultivators
to take the proposals made to them
by Government more seriously than
they do at present.

Now, Sir, the Ford Foundation
Team has laid great stress on the
supply of chemical fertilisers and has
further suggested that special efforts
ought to be made in regard to certain
crops in certain areas. Well, this is
not a new suggestion. In principle
this suggestion was made by the
Bengal Famine Committee about
fifteen years ago, and I should like to
know to what extent effect has been
given to it. Doubtless in some areas
the use of more fertilisers is attempt-
ed to be ‘concentrated. But how far
have we succeeded in these efforts
and what methods have we used in
order to overcome the obstacles in
our way?

Now, Sir, I come to the question
of the proper distribution of food.
Now, Sir, the Prime Minister was
very keen some time ago on State
trading in foodgrains and I believe he
is so still in theory. But it was clear
from the answer given by him to my
supplementary question yesterday
that this question was approved by

been made previously by the Plan-
ning Commission to supply the
National Development Council with
adequate information on this compli-
cated subject, All thal he said in his
own defence, because it was he who
sprung this surprise on the National
Development Council, was that the
matter had been under discussion for
a long time. So we go on discussing
many matters, but when we want to
come to a sound conclusion on a diffi-
cult problem connected with these
subjects, then we ask for consolidated
information on all the points on
which a correct solution depends. The
Chief Ministers of the States may
have agreed to State trading under
pressure from the Prime  Minister,
but obviously they did not have such
material before them as would have
enabled them to offer their considered
advice.

Diwan CHAMAN LALL: I do aot
want to interrupt my hon. friend, but
did not the Prime Minister say ihat
in subsequent discussions in the Na-
tional Development Council this
matter was repeatedly and in detail
discussed at various levels, by the
Chief Ministers as well as ail the
secretariat level and in the depart-
ments?

Dr, H. N. KUNZRU: Yes, Sir, we
know the Prime Minister did say this,
but we know also, Sir, what the result
of official pressure on the States is.
We have some experience about the
production of more food. We were
told in 1956 that. the States had
agreed, without any additional alloca-
tion of funds, to make every effort
to increase the production of food
from 75 million tons, which was the
target tentatively s¥ggested by the
Planning Commission, to 80 million
tons which was suggested later, and
it was said that the States had all
been consulted and had voluntarily
agreed to it. But we know what the
result was. There is a controversy
on the subject still going on between
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the Central Government and

States and I suppose that in the same !

way the Chief Ministers, having com-
mitted themselves once in the
National Development Council, cculd
not go back on it and at the secre-
tariat level the decision arrived at by
the National Development Council
had to be accepted. Well, Sir, now
how . . .

Diwan CHAMAN LALL: There is
nothing on record that anybody
objected.

Dr. H N. KUNZRU: Well, Sir, there
is nothing on record even in the case
of the ‘Grow More Food Campaign’
that any State objected. But we know
what the result has been,

Diwan CHAMAN LALL: Surely
that is a different matter; it is a
matter of implementation; it is not
a matter of decision; you come to a
decision after full care and detailed
knowledge of the subject.

Dr. H. N. KUNZRU: There was 1o
detailed knowledge of the subject
when the N.D.C. agreed to it. That
is admitted.

Then, Sir, how is this proper dis-
tribution to be brought about? My
hon. friend, Shri Z. A. Ahmad, dealt
with this subject in some detail, but
he could not come to the queslion of
the production of more food. I was
waiting for it because that would
have been the most important part
of his speech. He practically said
that the purchase of food and its dis-
tribution should be carried out entire-
ly by a Government agency. Had he
carried is argument a little further,
he would have probably said that the
production of more food—that being
the crucial question—also ought to be
undertaken by the State directly. In
other words, he was advocating that
we should imitate the system follow-
ed in the Communist countries.

Surr BHUPESH GUPTA: What is
that system?
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Dr. H. N. KUNZRU: Collective
tarms. The Government takes over
the production of all the foodgrains.
No purchasing agency 1s needed, and
then it distributes 1t through its own
agengcy.

Surl BHUPESH GUPTA: It 1s a
large-scale buying by the State,

Dr. H. N. KUNZRU: Yes, carry the
argument only a little further. He
was unfortunately unable to deal with
the question of production which was
the crucial question.

Sur1 BHUPESH GUPTA: Sir, if we
move forward, ultimately we will
come to that.

Dr. H N. KUNZRU: Yes, that is
exactly what I wanted to say. On
that point, I think the Food Minister
has taken up a very sound position.
He said in August 1last, and the
Deputy Minister repeated it 1oday,
that state trading in foodgrains, how-
ever important, was only a means {0

an end. I entirely agree with that
attitude, namely that we have to
achieve a definite purpose. State

trading in foodgrains, as is being seen
now or has been fully seen now, is
not as simple a question as it was
supposed to be. You have +to deal
with a large number of agencies, and
even when you have full control over
all these things, you may not be as
quick in supplying the needs of a
million and one areas where food has
to be sent as the private trader is at
the present time.

Again, Sir, take the question of
forming zones. There is dissatisfac-
tion among the surplus areas. What
the surplus areas say is this: If a
deficit zone is combined with a sur-
plus zone, the wholesale dealers from
the deficit zone in purchasing their
requirements from the surplus zone
offer high prices and thus push up
prices in the surplus area also. This
is not a matter that can be lightly
brushed aside. I admit that we can-
not think only of the surplus States.
We have to think of the deficit States



2143 Food situation

[Dr. H. N. Kunzru.]

too. But, if the Central and the
State Governments can pool their
efforts so as to purchase the quantity
of food required by the deficit areas,
it would not be necessary to form
zones. But, even when zones are
formed—and 1 am not totally against
the formation of zones—it will be very
difficult to find zones which are abso-
lutely self-sufficient. According to
the information that I have received
from the Food and Agriculture Minis-
try, it scems to me that the Central
Government will have to make specia]
efforts to feed the population of Bom-
bay and Calcutta. You may have a
zone, for instance, consisting of Bom-
bay, Rajasthan and Madhya Pradesh.
It will be self-sufficient provided the
needs of Bombay city are separately
looked after. Similarly, Orissa and
Bengal may form a self-sufficient
Zone

Surt ABHIMANYU RATH: A part
of Madhya Pradesh, i.e., Chatisgarh
may be taken to Orissa side.

Dr. H. N. KUNZRU: . because
what Bengal produces is sufficient for
itself minus Calcutta.

Sir, here are there various consi-
derations to be taken into account,
the need of various agencies, the com-
plications of the question, the friction
between the surplus and the deficit
areas and so on. Only after these
considerations should a sound policy
be evolved. I am sure that this mat-
ter has been considered in the Food
Ministry and memoranda have been
prepared on it. If there are any such
memoranda, we should like to be sup-
plied with them. We have a right to
ask for full material in order to
enable ourselves to form a sound
judgment. Sir, if these things are
done, I think that it may not be neces-
sary for us to import as much food
as we do now from outside.

Sir, we say that prices are coming
down. I have no time to deal with
this subject. I do not agree with that
view because we have for ourselves
seen that while prices have gone down
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for two, three, four, five or six months,
they have subsequently risen because
of the operation of other causes to
which the Food Minister referred quite
frankly in the debate that took place
in August last,

Besides, you have to see what the
prices of gur, oil-seeds and groundnuts
are at the present time. The prices of
gur and groundnuts have shot up
considerably, which means that we
may well be apprehensive of a gene-
ral inflation in prices. Up to the end
of November, 1959 we had exported
about 3,600,000 tons of foodgrains and
even in these circumstances we cannot
fully keep down the inflationary pres-
sure. It is obvious, therefore, that
this matter requires much more
thought than has been given to it,
and let me repeat that we should
like to avail ourselves of the thought
given to it by the Food and Agricul-
ture Ministry.

SHrRr MOHAN LAL SAKSENA
(Nominated): Mr. Deputy Chairman,
Sir, before expressing my views on
the food situation, with your permis-
sion I would like to make a few
preliminary observations. In the first
instance, I might inform you that as
a new-comer I would have liked to
wait a little longer before participat-
ing in the deliberations of this august
assembly for that would have given
me time to become fylly conversant
with the Rajya Sabha rules and con-
ventions, and still more, to establish
personal contacts with the hon. Mem-
bers, with many of whom, I am
afraid, I do not have even nodding
acquaintance, Sir, I attach great impor-
tance to personal contacts, for they
go a long way in promoting mutual
goodwill and understanding which are
so very necessary for the successful
working of democratic institutions,

Sir, the purpose of discussion i
democratic legislatures is different
from that elsewhere. The purpose ie
not to make a few debating points,
not even to display one’s ability and
skill in speaking or to play fo the
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gallery or create an impression on the
outside world. We are expected to
place our views frankly before each
other and then try to arrive at some
agreement and understanding and fail-
ing that to agree to differ. But in
any case we have to submit to the
views of the majority for, in a demo-
cracy, it is not the intellect and in-
telligence or mature judgment of the
few but the collective wisdom and
considered verdict of the many or the
majority that is supposed to prevail
and guide the Government. But the
present is an important occasion for
we are discussing a very vital pro-
blem, the food situation in the coun-
try and I felt I should speak. The
food situation had deteriorated dur-
ing the last 4 or 5 years, We had
expected to become self-sufficient by
1851 or so, but we find that the situa-

tion has become worse,
A

Sir. before T proceed further I may
tell the Food Minister that he was
not well-advised in likening Pandit
Jawaharlal Nehru to a banian tree.
It wag particularly an unhappy
analogy for the Food Minister to use
for the Prime Minister. A banian
tree which provides shelter and pro-
tection to many does not yield a grain
of food and does not solve our food
‘problem.

Surr BHUPESH GUPTA: But it
produces many Ministers.

SeErt MOHAN LAL SAKSENA: Not
only that. Some of our critics had
taken advantage of it and said that it
provides ‘shelters to reptiles and
undesirable elements also’ and I hope
he will reconsider this for he will be
the last person to suggest that during
the stewardship of Pandit Jawaharlal
Nehru as Prime Minister the food
problem will not be solved.

Serr S. K. PATIL.: Mr. Deputy
Chairman, I did not like to interrupt
the hon. Member. But what he says has
nothing to do with food and, there-
fore, it may not come in my speech
afterwards. He has utterly misquoted
me and he did not know what I was

[ 10 DEC. 1959 1

in the country 2146

talking and he does nof know evea
now what he is talking about.

SErt MOHAN LAL SAKSENA: {
know what I am talking about.

SHERr S. K. PATIL: The quotation

was not on food. It was a special
television interview on Pandit
Jawaharlal Nehru, if he wants to

know it in which there were a thou-
sand good things said and what I said
was not in disparagement of him but
in exalting him greatly, as I thought.
I am merely saying all this lest this
should create an impression which is
totally wrong. What I said was: He
is the greatest asset to this country.
I am quoting it completely because
he has misquoted me, T said:

“Kven so, sometimes greatness
has its handicaps just as a banian
tree shelters millions of people
but under its shade biologically
nothing grows. It is not the fault
of the banian tree.”

But it has nothing to do with dispa-
ragement of the Prime Minister ang if
the hon. Member wants to connect it
with the food problem or any other
story, he is free to do that.

Dr. R. B. GOUR: But
grown under it.

you have

Surr MOHAN LAL SAKSENA: I
never meant to suggest that he has
spoken in disparagement of the Prime
Minister. I said that as Food Minis-
ter it was particularly unfortunate
for him to use that simile.

Surt S. K. PATIL: It was very
fortunate of me to have said so.

Surt MOHAN LAL SAKSENA: I do
not agree with Ministers going about
and making speeches like that. They
have got important things to do. I
know there is one Agricultural Minis-
ter—he is not here—who has brought
out a book consisting of all the
speeches about rice revolution.

Smrr SHEEL: BHADRA YAJER
(Bihar): It is not a party meeting.
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Surnt BHUPESH GUPTA: After all,
it is a fight between a Minister and
an ex-Minister.

Surr 8. K. PATIL: The hon. Mem-
ber knows all this as he was a Minis-
ter.

Drwan CHAMAN LALL: On a point
of order, Sir. Is it not the practice
that when an hon. Member is making
his maiden speech, he should not be
interrupted?

SHrT S. K. PATIL: We never knew
that he was makmg his maiden
speech,

Surr MOHAN LAL SAKSENA: 1
had expected that not only you, Mr.
Deputy Charrman, would exlend a
little more latitude but the hon. Mem-
bers also will exercise a little more
forbearance when I am delivering my
first speech in this House. But I may
tell Shri Patil through you that 1 have
great regard for him. We have been
friends for so many years. He also
knows that I have had the proud pri-
vilege of being associated with the
Prime Minister for a period perhaps
longer than any one else present in
this House.

Diwan CHAMAN LALL: Question.
(Interruptions.)

Mr. DEPUTY CHAIRMAN: Order,

order. Please come to the food situa-
tion.

Srri MOHAN LAL SAKSENA: I
will come to the food situation. I have
said that I would make a few prelimi-
nary observations before coming to
the subject of food. T hold, and every
one of us holds, the Prime Minister,
Pandit Jawaharlal Nehru, in the high-
est esteem. He is, if I were to des-
cribe him, Gandhiji’s discovery. He is
Gandhiji’s greatest gift to the nation
and I submit if we could bear with
him, and he could bear with us, he
would take us along. The difficulty
is that many of those whose duty
it is, constitutionally as well as moral-
ly, to tell him frankly as to how they
feel on particular questions, remain
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silen{ and when they go out, they
talk all sorts of things. (Interrup-
tions.) In this book I have made a
number of suggestions about the
food problem and have said that
the difficulty with Pandit Jawaharlal
Nehru is that if others round him do
not speak out their mind, it s diffi-
cult for him to act. After all, he is
a democrat. I have known that on
many gquestions where he had held
a different view when he was con-
vinced that the majority held a dif-
ferent view, he accepted the other
view and implemented the majority
view to the satisfaction of ail con-
cerned even though he did not hold
that view earlier. Take, for instance,
the case of increase in food produc-
tion and reducing price. It was in
1956, 1 think, that a decision was
taken by the National Development
Council that the food production
should be increased by 40 per cent.
and the prices should be reduced by
20 per cent. The Prime Minister had
made that statement on the floor of
the Lok Sabha but after he had left
and gone abroad, at a meeting of the
Food Ministers held in Mussoorie
there was an open discussion between
the Planning Minister and the Food
Minister, and the Foad Minister had
stated as I have pointed out in this
book, that he did not agree with that
suggestion o £ the Prime Minister
although he had remained silent. He
did not believe that the price could
be reduced. So, I submit that this
is not a satisfactory state of affairs.

b |

Surt  ABHIMANYU RATH: Will

vou please quote the name of that
book?

Mg, DEPUTY CHAIRMAN: He will
show it to you later. Go on Mr.
Saksena,

Surr MOHAN LAL SAKSENA: Sir,
I wanted a little forbearance from
the hon, Members here.

Sir, T was pointing out that 1 have
given thought to this problem and
have made suggestions and I know the
ecrux of the problem is not merely
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distribution but its production. Now,
there are a  few  pertinent
questions that I would like to
ask the hon. Food Minister.
Unless we are prepared to con-
centrae all our energies and at-
tention on the food problem 1iself,
leaving other matters apart, I do not
think we shall be able to make much
headway. There is the example of
Mr. Rafi Ahmed Kidwai. He did not
make many speeches. He did not go
about telling all these things or giv-
g interviews or Dbroadcasting his
views. He went about his business
as to how things were to be done,
where the shoe was pinching, where
things were slack and the result of it
we know. It is said that -it was due
to favourable monsoon and not so
murch to his effort. I am one of those
who believe that even God helps
those who help themselves. But
once we start with this presumption
that we are not in a position to pro-
duce sufficient food for the require-
ments of this country, we cannot
make the effort necessary to produce
the desired result. Unless we burn
our boats and leave no chance for
escape we shall not be able to solve
the problem. Gandhiji has taught
us a lesson. When he wanted us to
boycott foreign cloth, he said, ‘We
may even go naked but we will not
use foreign cloth’ He wa# in Luck-
now when we were burning fore-
ign cloth and then at that time he
said, “You are burning foreign cloth
but what am 1 doing?- There must
be something to show my earnestness
about it’ and then he decided to give
up even the dhoti, kurta and topi
that he used to wear and he took to
loin-cloth T call it a ‘loin-cloth’ ges-
ture. Unless our decisions are accom-
panied by that kind of ‘loin-cloth’
gesture to show our earnestness and
determination. we shall not be able to
enthuse the people or solve this pro-
blem in a year’s time or even in 10
vears’ time,

3 P,

I may also remind the Food Minis-
ter that if he were to read Gandhiji’s

writings, he would know that during |

the last war, the food problem was
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very acute. Gandhiji had said at that
time—“We should not in any case
depend on any foreign help for the
supply of our food. We may have to
go without food or to depend on sub-
sidiary food”—the words used were

‘even eat roots’, but “we must
not make ourseives dependent on
foreign countries for supplies of

food.” But, unfortunately, the trend
of opinion has been that we want {o
import even foodstuffs, not only food-
stuffs, but even milk powder. Now
we are going to have buffer stock
through bank arrangements, from
America. I know that the U.S.A. is
too anxious to dump its surplus
grains on any country and if they are
not able to do that, they will have to
dump them in the seas or burn them,
So we have to be clear in our minds
as to what is to be done. It is not an
idle criticism. I have given thought
to it and if the hon. Food Minister
will refer to his files or record or to
the Planning Commission, he will find
that I have sent a number of sugges-
tions for increasing food production
but thev would not be considered. I
have sent them through the Prime
Minister himself. As Dr. Kunzru has
pointed out, there has been increase
in food production but there has not
been any increase in the yield per
acre. What is the reason? You have
supplied fertilisers, you have supplied
good seeds, you have given irriga-
tion facilities and credit facilities but
the vield per acre has gone down,
What is the reason? You may say
one thing or the other, that either the
yield of the soil has decreased or
something else, But to my mind, the
answer is that the land is not getting
a proper quota of labour which it was
getting when our village economy was
not a cash economy but a kind
economy, You see. whenever they
required labour, labour was available
and labour used to have a share in
the harvest and they were not to be
paid in cash. Now because they do
n'ot have cash. they cannot afford to
engage the requisite labour.

The other pertinent
would like to put is this.

question I
The Food
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Minister is reported to have said in
one of the Consultative Committee
meetings that we did not have im-
proved implements, chemica] fertili-
zers and good seeds. There is diffi-
culty about these, and therefore we
have to import foodstuffs from out-
side. I do not agree. Again I will say
that there is considerable scope for
producing compost manure. Gandhiji
taught it to us. After all there is so
much wealth in the shape of human
excreta and green manure. There is
much grass growing every season and
that goes waste. Why cannot it be

utilized? The Minister says that only
through chemical fertilizers we can
produce.

Surr ABHIMANYU RATH: There
are a few Gandhi Ashrams where
human excreta ig still used.

Sart MOHAN LAL SAKSENA: For
that I have given a concrete scheme
that there should be co-operatives of
labourers and workers in every
village or for every 10 villages the
arrangements should be that{ whatever
labour is needed for a particular
holding should be made available on
reasonable terms, the owner paying
a part in cash and the balance may
be payable at the time of harvest.

Mer. DEPUTY CHAIRMAN: Please
wind up.

Surt MOHAN LAL SAKSENA: It
is agreed that in every village 10
acres of land remain waste every
season. For one reason or other it is
not being cultivated. What arrange-
ments are we making for their wuti-
lization? At least 50 lakh acres are
there like that. What arrangements
are made to utilize the land? As Dr.
Kunzru pointed out, 3 acres of land
produce one ton. So over 15 lakh
tons could be produced. Then there
is land along the railway lines, We
know in the foreign countries.

Mgr. DEPUTY CHAIRMAN: Mr.
Rajagopal Naidu.

Sarr MOHAN LAL SAKSENA: 1
am concluding. These are some of

[ RAJYA SABHA
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the suggestions I would like to make
and 1 would 1like the Minister to

consider them.

Surr P. S. RAJAGOPAL NAIDU
(Madras): Mi. Deputy Chairman, Sir,
the Deputy Minister very much im-
pressed us with regard to the present
food situation in the country but he
came out with a statement that there
is going to be a ceriain modification
in the existing zonal system and 1
felt that he was going to spht the
present larger zones into smaller
zones, into more viable units in the
matter of food distribution. But what
he has spoken amounts to the creation
of larger zones tHan what they are at
present. If we analyse. the objects
and reasons for creating the zones in
1957, the general objective in dividing
the country into regional food zones
was to rationalise the movements of
foodgrains which were taking place in
a haphazard and unco-ordinated way
and to stabilise prices by shutting off
competition from pockets outside of
these zones. I want to mainly deal
with the request of the Madras State
in wanting a separate zone by it:elf
and how repeatedly the approaches
made by them had been turned down
by the Central Government. In res-
pect of the Southern zone, the basis
on which it was formed was that the
deficit of the three States of Kerala,
Madras and Mpysore, which was esti-
mated to be about 4 lakh tons annual-
ly—Kerala with a deficit of 2-5 lakh
tons, Madras with 1 lakh and Mysore
with 0-5 lakh tons—could be offset+by
the surplus of Andhra which was
estimated to be 6§ lakh tons. Apart fronr
meeting the deficit of these three
States, it was expected that 2 lakh
tons of Andhra rice should be going
to places like Bombay, Saurashtra
and Calcutta, which were the prin-
cipal consumers of the fine Andhra
rice. Sir, that was the object with
which these zones were created. From
the beginning the State of Madras was
opposed to it. Madras, as we know,
is more or less, self-sufficient in the

matter of foodgrains, The Maaras
State used to import certain finer
varieties of rice from Andhra angd
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export a certain coarse variety of rice |
to Kerala. That was the state of
affairs before the creation of these
zones. When the zone was created,
probably the Government of India
wanted to see that there was a free
flow of rice from Andhra to Madras
and from Madras to Kerala. But un-
fortunately, the object with which the
Southern Zone was created had been
frustrated by certain events which I
would like to narrate.
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Sir, if we analyse the figures from
1954 to 1958, we find that the flow
of rice from Madras to Kerala has
been in abundance, but the inflow of
rice from Andhra to Madras was oot
as was expected. In the year 1954-55
the movement of rice from Madras {0
other States was 1'58 lakh tons and
in the later years it was much more.
The movement of rice from Andhra
had dwindled down in the year 19857-
58 to a mere 18,000 tons. But the move-
ment of rice from Madras to other
States had gone up to 200,000 tons
annwually. And on an average nearly
15,000 tons had been flowing from
Madras to Kerala, according to the
figures available, both by rail and by
road. Now compare the prices in
Kerala State with the prices prevail-
ing in the Madras State. In Kerala it
is always the case that the price of
rice is about Rs. 4 or Rs. 5 higher
than the price in Madras per maund.
As a result of that the Madras Gov-
ernment is finding it difficuly to
stabilise its price and the Madras
State is not able to control its prices.
It is reasonable, Sir, then to say that
when there is a heavily deficit State
like Kerala where the price of rice
is ranging by some Rs. 4 or Rs. 5 per
maund higher than what it is in the
Madras State, and with an uncontrol-
'led flow of rice from WMadras to
Kerala, even a more or less self-suffi-
cient State like Madras cannot stabi-
lise its price effectively.

Surr KHANDUBHAI X. DESAIL
Rs. 4 to Rs. 5 per maund or per ton?

Sur1 P. S. RAJAGOPAL NAIDU: It
is per maund. I am sorry, not per ton.

I
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So even a surplus State like Madras
cannot stabilise its prices. Therefore,
there is no wonder that, as the hon.
Deputy Minister said, the prices of
foodgrains in Madras and in the
southern States are higher as com-
pared with the prices of foodgrains in
the rest of the country. That is why
the Madras State has been agitating
from the very beginning to have it as
a separate area, to cordon it off from
the rest of the southern States so that
the Madras State itself could under-
take the procurement of paddy or rice
and supply to the chronically deficit
State of Kerala. If that had been the
case, then the prices of foodgrains
would have been more or less normal
in the Madras State and the prices in
Kerala also would have been stabi-
lised and the price of foodgrains in
Kerala would not have gone up. But
as a result of the creation of one big
zone and the linking up of the sur-
plus State of Andhra with the more
or less self-sufficient State of Madras
and the chronically deficit State of
Kerala, the prices of foodgrains are
not controlled and the consumers
have io pay a heavy price in Kerala
and at the same time the producers,
either in Andhra or in the Madras
State, are not able to get adequate
prices. As one of the speakers here
said, these foodgrains are being cor-
nered by the millowners and the
wholesalers in Kerala. At the harvest
time they approach the big merchants
and wholesalers in the Madras State
and just buy' foodgrains and then go
back to their State and corner the
stocks and then try to sell them at
higher prices at the time when there
is great need. That is why the Gov-
ernment of Madras have been pointing’
out the defect of the present arrange-
ment. Madras Government has been
saving this not on account of any zeal
to preserve its autonomy. They are
doing it with a desire to have a sort
of administrative control over the
prices as well as on the distribution,

Sir, there was a lot of appreciation
as well as criticism with regard to
State Trading. 1 for one would
always advocate State Trading in
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foodgrains. But as was stated by
my hon. friend. Shri Khandubhai
Desai, there should be whole-hearted
State Trading, not half-hearted State
Trading., State Trading should not be
pursued in a half-hearted manner, In
recent times I have seen an announce-
ment made by the Government as
well as probabply an announcement by
the Madras Government that there
will be no price control and there
will be no movement control at all.
Only a month ago, they had insisted
on movement control and they had
said that only rice could go to Kerala
and not paddy and as a result of that
the price had come down. But later
when the Government had announced
that there could be a free flow of
paddy from Madras to Kerala, the
prices had gone up, So this sort of

policy, an  uncertain policy of the
Government, is creating all these
difficulties. I would only appeal that

when we take to State Trading we
should take it up in a whole-hearied
way and see that effective control is
there. We should not announce
controls and after experimentiing for
some months immediately announce
decontrol or say
between one State and another are
unrestricted. (Time bell rings.) Only
a few more words.

Mr. DEPUTY CHAIRMAN:
ten minutes can be given hereafler.

SHrr P. S. RAJAGOPAL NAIDU:
That may kindly be applied to the
next speaker, Sir.

Mgr. DEPUTY CHAIRMAN: No, no.

Serr P. S. RAJAGOPAL NAIDU:
I will finish just now. I only want
to mention the case of sugar. A
couple of months ago there was a
terrific shortage or scarcity of sugar
in the country. I am sure I will be
within my subject when I talk about
sugar, for that also comes within
the portfolio of the hon. Minister of
Food and Agriculture.

[ RAJYA SABHA |
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Mg. DEPUTY CHAIRMAN: Take
some other occasion.

Surr P. S. RAJAGOPAL NAIDU:
I will take only one minute, Sir.
Then the price of sugar had gone up
by nearly 100 per cent and in some
places even by 200 per cent. in the
Madras State. And then a certamn
amount of control was introduced at
that time. Now the crushing season
has commenced and the sugar fac-
tories are producing sugar fiom
November onwards. Why should
there be this control still on the
movement of sugar? Simply because
there is this control, the consumers
are not able to get sugar at favour-
able prices. I would only urge that
when the crushing season commences
that is to say, from November to April
or May, let there be decontrol on the
movement of sugar so that the con-
sumers will be in a position to get
more sugar.

Sir, I wanted to speak on some
more points, but since the time is
restricted I am not doing it now.

! Smri ROHIT M, DAVE (Bombay):
Mr. Deputy Chairman, I would like
to begin where Dr, Kunzru left over
and that is the question of prices.
Sir, in August, when the Food Minis-
ter spoke on the Food Debate, he
underlined the necessity for a clear
+ demarcation between the functions of
the Union Food Ministry and the
Food Departments in the States. He
said that he would confine, as far as
possible, the functions of the Union
Food Ministry to discharging the res-
ponsibilities laid upon the Ministry
by the Constitution. Now, as far as
I could read the Constitution, one of
the most important responsibilities of
the Union Food Ministry is that it
should see that the price of food-
grains does not fluctuate violently
from time to time and from place to
place. It was also to see that within
the resources available and within
the food stocks available, the prices
are stabilised as far ag possible. In
i this particular function, the Union
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Food Ministry has so far not been
successful; prices are fluctuating for
no apparent reason from time to time
and from place to place and prices
fluctuate in the deficit areas as well
as in the surplus areas. Prices fluctu-
ate during a period when we have a
bumper crop as well as during a
period when there is a deficit in pro~-
duction. So, we have not been able
to evolve any formula or machinery
whereby it would be possible to con-
trol prices. We are told, Sir, that
last year we had a bumper crop but
in spite of the bumper crop, what do
we find? In September, 1959, the
consumer price index in Bombay
was 145, 100 being the base in 1949.
It was as high as nearly 50 per cent.,
but then it came down a bit and stood
at 145. This is the situation in the
country, In spite of a bumper crop,
prices continue to fluctuate and it is
a ‘matter for concern. Since 1954.
prices have a tendency—I am talking
about food prices—to harden at high
and higher levels. During scarcity
periods prices rise, come down a bit,
shoot up again still further and then
stabilise at a higher level. and in that
way from year to year the stabilised
price is something higher than that of
the previous year, This being the
situation, it requires some considera-
tion as to how we are going to meet
that situation. I was trying very hard
to hear what the Deputy Food Minis-
ter had to say but I did not find a
-single suggestion in the entire speech
about the manner in which the Food
Ministry intended to tackle this pro-
blem. We have been told that the
wholesale trading in foodstocks by the
State was a means to an end. T
accept that proposition but the end
has not been achieved and the means
is left where it was. Difficulties have
been pointed out; these difficulties
mavy be genuine or may be such as
perhaps could not be overcome. I
do not know because 1 have not got
the data to make up my mind but
whatever be the reason, if State trad-
ing in foodgraing as far as wholesale
trade is concerned, was going to be
the means to an end, we would like
to know from the Government as to

124 RSD.5,
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why that means is not being vigor-
ously. pursued so that the end might
be achieved., Is it the contention of
Government that the end has already
been achieved, and that thercforc we
do not require to have resort to this
particular means? If that is not so,
why is not resort being had to this
means is a question which can be
legitimately asked. Sir, the Food
Minister the other day rightly pointed
out that ultimately it is the produc-
tion-which is the key to the solution
of the food problem. He also pointed
out that mere exhortation of farmers
to produce more is not going to have
any effect and that we will have to
give them -economic incentives in
order that it may be possible and
advantageous for them to produce
more. Ag far as economic incentives
are concerned, he said i{hat he was
thinking of establishing a statutory
committee to go into the question of
food prices. Now, Sir, all these facts
are there but is it the contention of
the Government that it is merely the
question of prices which keeps down
the production of foodgrains cr is it
that there are other remedial
measures which should be taken in
order that it may be possible for the
farmer to produce more? The hon.
Dr. Kunzru has already pointed out
that increased food production can
take place anly when there are in-
creased irrigation facilities, enough
manure and good seeds. In each one
of these items, we are lagging.behind.
Even the little irrigation facilities
that are available are not being
fully utilised for one reason or
another. Argument goes on but
the fact remains that water meant
for irrigation is not being utilised;
it is impounded for no purpose what-
soever, What are you going to do?
Are you go'ng to continuously argue
about what is right and what is wrong
or are you going to take some posi-
tive steps to see that all the irrigation
facilities that are available are fully
utilised and more facilities are creat-
ed? The same thing is the case with
reference to manure. We have been
told that there is not encugh manure,
that the Food Ministry is arguing with
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the Finance Ministry for more foreign
exchange to be made available so that
more manure could be produced and
80 on. Again, arguments go on,
papers move from Minisiry to Minis-
iry but as far as the question of
demand and supply of manure is con-
cerned, I have got figures with me
which show that not even fifty per
cent. of the demand for manure is
supplied today. What are you going
to do about that? These are problems
as far as production is concerned, but
to my mind the still more important
problem is the problem of organisa-
tion in the rural areas. As long as
these fragmented holdings remain, it
will not be possible for the farmers
to take the best advantage even of the
facil:ities that might be provided. We
have been told that the system of ser-
vice co-operatives is the sheet-anchor
of the Congress policy and the policy
af the Government of India. Is the
Food Minister in a position, Sir, to
give us figures as to how many ser-
vice co-operatives have already been
established, what areas they have
covered and what is the number of
people covered by this system? We
were further told that the service co-
operatives system was only a means
to an end and that ultimately the set-
up envisaged by the Government is
joint co-operative farming. I would
like to know what steps have been
taken in that direction. We are now
told, Sir, that as far as State trading
is concerned, there were certain diffi-
culties which could not be foreseen at
that time. As far as joint co-ope-
rative farming is concerned, some of
the friends did point out certain diffi-
culties and we were told at that time
that one should not look to the diffi-
culties and that if there was determi-
nation, difficulties would disappear. We
were told that if there was unflinch-
ing determination on the part of the
people to see that joint co-operative
farming was established, joint co-ope-
rative farms would be established. I
would like to know as to how far we
have proMessed in that direction of
making people determined to see that
joint co-operative farming is ushered in
as early as possible.

[ RAJYA SABHA ]
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Sir, when we discuss the food situa-
tion, ultimately we are trying to find
out the best possible way we can have
to have the demand and supply in
foodgrains ultimately eguated at a
price which is reasonable both as far
as the producer is concerned and as
far as the consumer is concerned.
State Trading is not an end in itself.
The problem of ensuring adequate
price to the farmer and also a reason-
able price to the consumer has to he
tackled and with that end in view it
was envisaged at that time that State
Trading could be undertaken both in
the surplus areas as well as in the
deficif areas, in the surplus areas in
order to see that the prices do not go
down below a level which is reason-
able for the farmer and in the deficit
areas to see that the prices do not shoot
up higher than a level which might be
considered reasonable for the consu-
mer. We are now told, Sir, that State
Trading is going to be confined—or in
effect it has come to be confined—only
to surplus areas. In other words,
whatever little State Trading is under-
taken, whatever little procurement is
being undertaken, it is undertaken
only with a view to supporting prices.
As far as the holding of the prices is
concerned, there is very little State
activity going on anywhere, The result
is, there are some fair price shops. 1
also know that there are some grain
shops which are recognised grain
shops; in some of the States family
cards have been issued; there is the
quota system; there are restrictions on
the movement of foodgrains; there are
procurement prices that are announced
from time to time; there are credit
instructions for the supply of credit as
far as foodgrains are concerned, etc.
All these measures are there but these
measures have failed to achieve the
end which was in view. Therefore the
question arises that if State Trading is
not going to be envisaged in the same
way in which it was once envisaged,
what is the alternative? I know
that production is an alternative but
what are we go'ng to do till we have

achieved enough production? That is,
Sir, the question to which I hope an
answer will be forthcoming during the
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reply to the debate by the hon. Food
Minister.

Surr P. D. HIMATSINGKA (West
Bengal): Mr. Deputy Chairman, Sir,
the question of food was debated in
August last and Members had made
their suggestions. The main question
as regards food is more production. At
present the Ministry of Food and Agri-
culture at the Centre is more a Min-
istry for distribution rather than for
production. Production is entirely the
responsibility of the States; it is the
States which can help in production
being increased. The Ministry of Com-
munity Development has something to
do with production because it is in
charge of the Community Projects.
That is in charge of a separate Min-
ister. Irrigation is in charge of an-
other Minister. So, I feel that there
should be some kind of co-ordination
by bringing these allied subjects
under one Ministry so that preoper
steps might be taken to implement the
various schemes that are necessary to
be put through in order to increase
food production, It hag been repeatedly
mentioned in this House that what is
needed is supply of better seeds in
time, conservation and better use of
manure, saving farm manure and other
manures available in the country from
being diverted to uses other than for
agricultural purposes, supply of more
water for irrigation purposes, small
irrigation schemes and so on, but none
of these steps can be taken directly
by the Minister at the Centre. There-
fore there must be some machinery
whereby these steps can be regulated,
can be controlled and taken in accor-
dance with the necessities of the situa-
tion so that more food crop can be
produced. Sir, it is a well-known fact
that the gap between production and
requirements is widening; in any
event, it has not been made up and
we have had to import foodgrains for
the last several years and a very large
amount of our money is being used
up for that purpose, That can only
be stopped if we could take proper
steps for producing more food-crop
and that is only possible if the steps
that are necessary for doing so are
taken. )
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At the present moment we have
been hearing about State Trading in
Food. I have not been able to under-
stand whether the different Mem-
bers who speak about State Trad-
ing are agreed as to the meaning of
State Traaing in Food. Some Memoers
seem to think that procurement of
foodgrains in the surplus States for
being supplied to the deficit States is
the main object of State Trading.
Others feel—as I could under-
stand from the speech of Mr.
Z. A. Abmad—that the whole
scheme of procurement from
the cultivator right up to supply should
be undertaken by the Government.
Sir, first of all we should have clear
ideas as to what State Trading is and
how far it is possible for the State to
step in and repiace the existing machi-
nery. I feel that if proper steps are
taken to procure food as may be need-
ed from surplus States through the
existing chananels, that will be the least
costly and that can be done with the
least amount of wastage. The expen-
ses will be very much less than would
be the case if the States were to set up
their own machinery and try to pro-
cure through>channels which are not
in the trade now. At the present
moment in most of the States, dealers
are required to take licences and they
cannot hold more stocks than what is
mentioned in the licence and they have
to file peviodical  returns ef stocks.
Therefore to say that anything wrong
can be done by licence-holders is
rather not proper. Of course, there
are some persons who do not
behave properly but that in  itself
should not be a ground to discard the
very large number of people—I think
they are in lakhs—who are engaged
in this business and who do this pro-
curement from the small traders in
the villages, bring the stocks to the
towng and so on. If you are going to
have your own machinery, it will be
a colassal thing and I am sure it will
be almost impossible for the State to
make the necessary arrangements for

procuring in the different States.
in proner time and at proper prices.
Therefore I feel that what is necessary
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ig that proper steps should be taken
a8t pruper uines Su thdau liere may pe
co-ordination between the Centre and
the States and the States may also be
in a position through proper officers to
give proper information to the culti-
vators in time as .0 the rotaiuon of
crops, as to the seeds to be used etc.
Arrangements should also be made for
the supply of seeds and fertilisers and
other requirements of the cultivators
in times of need. The officers at the
district level, at the sub-divisional
level and even at the wvillage level
shculd have more facilities to carry
out their decisions, to make the neces-
sary supplies wrthout having to de end
on long correspondence and red-tape
which takes a lot of time. Therefore,
I feel that the emphasis should be on
production and every possible step
should be taken to see that we have
more food produced in the country.
There is another difficulty. You know
that commercial crops are also need-
ed. In regard to cotton and jute prac-
tically our country has become self-
sufficient. They have been able to in-
crease their production almost with *he
same amount of land under cultiva-
tion by better method, by utilising
better seeds, and other things. S'mi-
larly, the land under cultivation of
food ¢rops can give us much more 1f
proper steps are taken and if we inten-
sifv our steps. I f~el that rather than
having these big irrigation projects, if

we have small irrigation pro-
jects in the villages, which can
be done at the village level,

they will give better results because
they can be utilised immediately. Nor
will they add "0 a nuimher of nrahlamg
which I understand has already been
created by these big schemes—water-
logging, erosion and so on. Therefore,
I feel that steps should be taken to
have small irrigation schemes, supply
of proper seeds, proper manure in
time, and production of more fertili-
zers. Steps should be taken to see
that additional fertilizer factories are

set up to meet the demand for ferti-
lizers in the country. T think that if
these steps are taken and something

{ RAJYA SABHA ]
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done in order to enable the Central
Ministry to have a more co-ordinated
scheme, that will give better results.
Even at the risk of being misunder-
stood I feel that the Community Deve-
lopment projects should give more
attention to production of food rather
than building houses or  supplying
radio sets or such other things where
money is being diverted, because the
necessity is that our country must be
self-sufficient. If we have the full
quantity of food required in the coun-
try, other things will follow. There.
fore, our attention and our emphasis
should be on more and more produc-
tion and every possible step should be
taken to see that we avoid steps which
divert our attention or our energies
to other matters. Something must also
be done to avoid wastage, wastage of
food by animals and various other
kinds of insects. Proper steps should
be taken and in proper time to see that
something is done to avoid all kinds
of waste.

Surr BISWANATH DAS (Orissa):
Sir, I thank you very much for having
given me an opportunity to have my
say in this connection. While thank-
ing, I must frankly express that I am
very unhappy over one question, name-
1y, that over a period of a whole year
only one day should have been allow-
ed for discussing this very important
question on which hangs the  prus-
perity of the nation, and which wiil
save us from our dependence eternal-
ly on imports,

* L] ] ] *

Sir, I must frankly confess and

protest that this Parliament
i spending much more time,
verv  disnronartinnately,  on lesis-

lation, as if legislations, Acts and regu-
lations can provide food and all that
is necessary for this country, leaving
little time for the discussion of impor-
tant and essential questions. I stress
all the more on this important issue.
Having stated so much, 1 do not know
how much time I have, Sir. Let me
know how much +ime I have, so that
I do not want to hang on favours.

the

w;;;E;cpunged as ordered*by
Chair.
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Mr. DEPUTY CHAIRMAN:
can take 15 minutes.

You

SHRI BISWANATH DAS: Thank you
very much. First, let me state that
this quesuon oL SeL-SUiCiclucy Wwds
engaging our attention from the dale
of our independence. It was prcbably
my hon. friend, Shri Jairamdas Daulat-
ram, wno 4d. une Poud anu 801
cuiture Minister first toock the
vow of self-sufficiency and declared
that we would not import anything
from foreign countries. We were de-
lighted and we thougat that ai least
hereafter sense would dawn on the
States, as also on the Union Govern-
ment, and that no further dependence
would be tolerated by this country.
Promises are like cakes meant to be
broken, and what have we done? Just
the next year or two years later we
had to break that vow taken very
easily and very conveniently. Very
soon they had to undo it. I could
tolerate it for a year or two years be-
cause the exigencies or the circums-
tances might justify it. But if we are
eternally to break a vow, where
is the need for a vow? Having
done so mu~h I want to ask the Gov-
ernment whether even twelve years
after their existence they have been
able to stock the foodgrains that the
Purushottamdas Thakurdas Committee
rernmmended. That means abont 13
million tons of food for emergency.
No. We have not been able to do it.
Your statistics of food production,
evaluation of the First Five Year Plan,
all that T have seen. But nowhere you
think of
the fact remains that we have not
been able to build up the stock that
vras recommended by a Committee
long, long before independence, well,
some time before independence—I am
sorry I said long long ago My hon.
friend with his fertile intelligence and
resourcefulness has been able to go
with a begear’s bowl from country to
country and devise some other means
of saving face. What iz that device? Tt
means that India shall be the food
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bank of Asia and Asian countries,

Clever as he is . . .

Surr S. K. PATIL: May I interrupt
the hon. Member? I have never yet
gone to any country with a begging
bowl or otherwise. And I have never
said that India should be any bowl
for Asia, etc. These are all his own
conceptions.

SHri BISWANATH DAS: I have
nothing but admiration for my friend,
because begging or otherwise he has
been able to do something.

AN HoN. MEMBER: He has not
gone.

Sar1 BISWANATH DAS: He has
gone. If I remember . .

Sart AKBAR ALI KHAN: Not with
a begging bowl.

Surt BISWANATH DAS: I am glad.
But he was going to negotiate

Surt S. K. PATIL: 1 have never
yet done so. Wherever T have gone
I was the guest of that Government
and not with any request of mine.

SHr1 BISWANATH DAS: Whatever
it is, I stand corrected and I am de-
lighted. I bless him in the matter,
At least he has by his resourcefulness
and cleverness found it possible to
have a food bank in India, which wil
be useful for us, though the Govern-
ment of India have not been able, 1n
the course of these twelve years, to
find out the 13 million tons of emer-
gency food stock that was proposed to
be kept always,

Sir, having stated so far, I come
to the question of production. Sir,
one of my friends stated that the
Government had very little to do
with it. I join issue with him. The
Government of India and the Gov-
ernments of the States have everything
to do with it. Who else is to do if
not the Government of India? It is
not only my hon friend’s responsibi-
lity but it is equally the responsibi-
lity which devolves also on the
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Ministry of Community Development.
Both of them have to co-operate,
and in the States the Revenue De-
partment, the Agriculture Depart-
ment, the Co-operative Department,
the Forest Department and above all
the lIrrigation Depariment, all these
must co-operate and that co-operation
and co-ordination are a necessity. I

am not yet satisfied that this co-opera-

tion is there or is forthcoming.

My respected and hon, friend, Mr.
Kunzru, has spoken of the Commu-
nity Development Project in terms of
co-operative societies. It is a multi-
purpose co-operative society. It has
got very many activities to look after
out of which irrigation is one, and I
think it plays a very minor role
where very important courses of
action and active courses of actionare
called for. I have no time, Sir, and
if I had time, I would have shown,
I would have proved to the hilt, to
the conviction of my hon. friend how
the Governments, both the Union and
the States, have failed, and failed
miserably, with regard to the minor
and medium-sized irrigation projects,
not only in allotments but in concep-
tion, thought, action and operation.
In all these cases I must frankly
state that they have miserably failed,
and I am prepared to bet in this re-
gard to show to their conviction how
they have failed. But who will take
advantage of any advice that is to be
offered to them?

Then, Sir, with regard to chemical
fertilisers, I must frankly state that
chemical fertilisers have a use. But
do all these reach the agriculturists?
Does my hon. friend know that a
fairly good fraction of these reaches
the manufacturers of toddy which to-
day is the biggest cottage industry in
villages?

AN Hon. MEMBER: Toddy?

Sunr BISWANATH DAS:  Cer-
tainly. May not be toddy but liquor.
Call it toddy or liquor or drink. I
am prepared to prove it. In fact, in
the course of discussion with Vinoba-
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ji two years back I said: ‘Do you
know, Vinobaji, how our chemical
fertilisers have been utilised? You

will be surprised to learn even from
the then Chief Minister of Orissa,
Shri Nabakrushaa Chowdhury, and
from the State Bhoodan leaders how
they are used.” It is not peculiar to
Orissa. It is the case throughout
India. Therefore, let it be clearly
understood that the so-called chemi-
cal fertilisers such as, ammonium sul-
phate, are not fully utilised for agri-
culture.

Then, as for production, we are
told that production is not coming up
because of land reforms. I fully
agree with that view. Sir, unless and
until you have land reforms, you may
do anything, you may have anything,
but you can never raise production.
Why? Because, today the landowner
feels, whether the land remains with
him or not why should he invest?
The landowner who is also the agri-
culturist feels: “Well, there is the
ceiling, why should I invest my
money? 1 do not know how it will
affect me.” Then again, Sir, the
agriculturist, the bhagchassi,
wherever he is, is a man who is a
tenant-at-will and cultivates. He
also feels: “I have no interest, I only
hear something from newspapers.
Why should I do it?” So, the land
which needs attention and cultivation
and devotion has been the first casual-
ty in this country. My regret of re-
grets is that even today after iwelve
years of Swaraj and after talking so
much of land reforms, this and that,
the initial thing necessary cither for
the imposition of the ceilings or for
land reforms, that is information,
necessary statistical information, has
not been collected. One thing will
make my position clear. In a State
so well up as Madras, the Revenue
Minister of the State a few months
back stated: “Well, if land ceiling is
imposed, there will be about one lakh

acres available for distribution.”
Why? After twelve years of
independence and after so much

talk of land ceilings, a Minister of a
State, and that a Minister from Mad-
ras, a well organised State, with a
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village Karnam and a village Kargee,
two village officials for each group,
to say: “Well, possibly we may get
one lakh of acres”, passes my under-
standing. I feel, Sir, that by now the
Government should have come out
with figures on their finger-tips and
be able to tell us how much they
would get from each State by the
imposition of ceilings.

Sir, we have been talking of distri-
buting land to the landless, Then
why talk of co-operative cultivation?
I have shown in my note “Defective
Planning” how the Government have
missed buses after buses not of their
own creation but buses secured to
take them to the destination of co-
operative cultivation through the ide-
ology of the Congress. These buses
have been missed. If I had time, 1
would have explained to the satis-
faction of this House how not one
but two, three or four buses were
missed, and the only bus available,
as I have stated, is the bus of Vinobaji,
the Bhoodan villages of four or five
thousand. Why don’t you have co-
operative cultivation and show to
the people that co.operation is effec-
tive and useful? My hon. friend, Shri
Jairamdas Daultram, spoke of co-ope-
rative cultivation in the First Agri-
cultural Ministers’ Conference—I be-
lieve it was in October 1947. Twelve
years have now passed. May I know
why these buses are missed? What
was the Planning Commission doing?
It has been constituted since 1949.
What is this Commission doing, with
a very highly paid staff and with so
many members? What have they done
to justify their existence? Sir, all
these go to show that the country's
expectations have not been fulfilled
and that this food dependence has
not gone but is increasing. I appeal
to the Government and say
that we are prepared to place
ourselves entirely, very many people
even outside this House are prepared
to place themselves entirely, at the
disposal of the Government to fight
this food crisis. But there is no use of
appeal. The only thing which pains
me is that Panditji and Shri Rajago-
palachari should be quarrelling about
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co-operative cultivation when both of
them know so little about agriculture.

4 p.Mm.

Diwan CHAMAN LALL: Bir, I
entirely agree with my learned col-
league who spoke last on the neces-
sity of giving more time to an explo-
sive gubject like food. Itis very neces-
sary also that hon. Members should
be permitted to make their contribu-
tion at length to this very revolu-
tionary subject. I thought, when I
listened to the able speech of my
learned friend, the Deputy Minister,
that he would indicate to the House
the grave emergency which has arisen
in this country in the matter of food
and the steps that the Government
were going to take in order to meet
this emergency. It is not my opinion
only that there is a grave emergency.
During the last few years, there have
been two grave emergencies which
we have faced. One was the Bengal
Famine in which three million people
died and about which nobody wor-
ried. The second was the partition.
Ang the third emergency that faces
us today is not so much the Chinese
front, but the other front, the home
front, the front of food production. I
am quite sure my learned friend re-
ferred to this report “India’s Food
Crisis and Steps to meet it” prepar-
ed by the Ford Foundation, and this
is the first sentence, Sir, in this re-
port—

“India is facing a crisis in food
production.”

What is this crisis? As compared
with the target of 1957-58, we are a
little over nine million tons short
of production. The report says that
within the next few years, that is
during the pendency of the Third
Plan, the demand will be for an extra
40 million tons of food production—40
million tons—which means 50 per
cent. more than the present produc-
tion of food, in order to meet the
requirements of the increasing popu-
lation., They have reckoned that a
little over 8'2 per cent. per year must
be the increase in food production
during the next seven years, Now,
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that is a graduated programme, which
means that where we produced one
maund of food, we shall have to
produce from the same area or from
any additional area brought under
cultivation, 11} maunds of food. It 1s
not a small matter.

Surr S. K. PATIL: What the hon.
Member is forgetting is, that is with
compound interest. It is not 8'2 per
cent.

Diwan CHAMAN LALL: The
figure that they gave is 8'2 per cent.
for the

Surt S. K. PATIL: The rise is
every year. The next year’s rise will
be on that rise,

Diwan CHAMAN LALL: Cer-
tainly. But what I am saying is this.
I am glad that my learned friend
agrees with the gravity of the situa-
tion. The gravity of the situation is
compounded, 1 take it. It is a very
serious matter indeed. What are the
steps that my learned friend is going
to take in order to meet this situa-
tion? If there is no food, there will
be a revolution in this couatry. If
there is a revolution, all the hopes
that we have, Sir, will be washed
away as if in a flood. Therefore, my
learned friend who is now holding
the portfolio of Food, with his well-
known dynamism, must divert his
attention immediately to the framing
of steps for the purpose of imple-
menting the needs of this country in
the matter of food. What those
steps are, it is for him to tell us. We
can merely advise him. My learned
friend, Dr. Kunzru, although he got
lost in a controversy unnecessarily,
did point to certain things that should
be done. There are other hon, fri.
ends of mine—Dr. Ahmad who made
a very fine contribution to the sub.-
ject and other friends who got lost
in this controversy about State trad-
ing. One must realise that these are
all methods to be employed for the
distribution of foodstuff. They do
not go to the vital matter of the
increase in production. Whether it is
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State trading or whetlher it is co-ope-
rative trading, whether it is market-
ing by the Cenire or marketing by
the States, these are all methods of
distribution. But when you have not
got anything to distribute, what are
those methods worth? They are not
worth anything at all. The first es-
sential, therefore, is that you must
have something to distribute, {o dis-
tribute on an equitable basis and on
a reasonable basis among the increas-
ing popuia'ion of this country. There-
fore, I would like my learned friend
to divert his attention to this parti-
cular matter, There is no doubt
whatsoever about it. Sir, I speak now
as one of the active praclising far-
mers in this country. My learned
friend was good enough to say some
time ago that since assuming office,

he has learned the difference bet-
ween kharif crop and rabi crop.
Well, I hope by now my learned

friend has followed the deep intrica-
cies of production in the villages, What
are the things that are needed? The
first essential thing is to secure a
basic stable price for our production.
Whenever you increase the price of
the produce, the result is greater pro-
duction. You will notice now that,
with the slight increase in the price
of sugar delivered to the mills, every
day many more acres are going under
sugar production. Within the next
year or two you will find a large
number of areas coming under sugar
—areas which had ceased to produce
sugar—because it was not a paying pro-
position. How are you gomng to en-
sure a stable price? There ~va exi-
mples of other countries. Why not
follow these examples? Is there
anything wrong with that great
country, France, where subsidies
are given to every  farmer?
And there is a surplus of wheat
production in that country. What
is wrong with Great Britain where
subsidies are also given to the
wheat farmers? Why should we not
introduce a system of subsidising the
farmer, and say to him. “This is the
world price. We shall give you over
and above the world price so much.
You produce so much.” Is there any
difficulty in following that example?
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Take the United States of Ameri-
ca. In a few minutes the President
of the United States of America is
going to address us. In his coun.ry,
although it is not a socialist country,
there is actually State trading of the
highest type, namely, goods are taken
away; the agricul.ural produce is
taken away, it is guaranteed a ccr-
tain price and put away in the bins.
What you get under the programme
of P, L. 480, the wheat of that parti-
cular account, is taken over by the
State. It is all subsidised. You will
have to look to this matter—subsidis-
ing your production—if you want
proper production for the increasing
population of thig country,

There are other things to be done.
For instance, where you have no irri-
gation facilities, why don’t $ou go in
for an increased development of
tube-well irrigation? Where you have
tractors why don’t you go in for
tractor stations? You have a
tractor today; it goes out of
order; your production is nil for
the next season. You must have
certain tractor stations in every area
where you can get the tractors re-
paired or the agricultural imple-
ments repaired at cheap rates. There
are a hundred other things that I
would like to suggest to my hon. fri-
end, but I am afraid that time pre-
vents me from doing so, and I hope
that another occasion will arise when
we can discuss these matters thread-
bare.

SHrt DAHYABHAI V. PATEL (Bom-
bay): Mr. Deputy Chairman, Sir, a
little over a yecaor ago you were kind
enough to allow me t2 spe~™ ¢ the
same subject. The Focd Minister had
nothing to say about it. His only
answer was that the Prime Minister
was seized of the subject, he was pay-
ing attention to it. And we see the
result. Poor Prime Minister, how
many things he is going to attend to?
Is he going to attend to foreign affairs?
Is he going to attend to the numerous
guests who are coming here or is he
going to attend to the food situation
in the country? But having said that,
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the blame for the present food situa-
tion must largely be placed at the
doors of the Pr.me Minister. He has
pushed the country willy-nilly into
a policy to which it has been
committed without knowing what
the country was going in for. Yes-
terday, Sir, during question hour the
Prime Minister told us about what
the Planning Commission had agreed
to. what the National Development
Council had agreed to. Sir. I felt,
as a democrat that the democratic
method for him should have been to
put the ma'ter before Parliament first,
he should have taken Parliament into
confidence, and not pushed it through
this Council and then brought it to
the Parliament by a back-door
method to take Parliament’s approval
to it. The country was not knowing
what it was being committed to.

Sert ABHIMANYU RATH:
oligarchy,

It is

Sart DAHYABHAI V. PATEL: We
are being committed more or less to a
me.hod that operates in whai are
called autocratic Soviet totalitarian
States. Sir, I am not speaking for
large landlordism: that went away
from this country long ago. But I am
speaking for the peasant-proprietor
who has been the backbone of this
countrv. We were faced with 3 seri-
ous food situation when the war broke
out: the peasants were asked to pro-
duce more and they produced more.
When our popular Government came
in, the peasants were asked to produce
more, and they produced more. But
the greed of our Government has in-
creased; thev want to export; they
want to export all that is produced
on land. On the other hand they
have removed the incentives that
there existed for the farmer to pro-
duce more. He is being given hard
knocks on his bacR and his backbone
is broken, because he is being told at
most places that he is not the owner
of the land. Even if it be a little plot
of land, of two acres or three acres,
he is not the owner. But it must be
realised . . .
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Tae DEPUTY MINISTER or EX-
TERNAL AFFAIRS (SuHrmMaTI LAK-
sem1  MEeNON): Who are saying
that if he owns two acres or three
acres he is not the owner of that land?

Sart DAHYABHAI V. PATEL: 1
wish the lady Member would look at
the tenancy legislations that are being
rushed through by the various Gov-
ernments. What is the meaning of
these legislations? Nobody has got a
fixed tenure in that part of the coun-
try that I come from, where we have
a large class of peasant-proprietors
holding less than fifty acres of land.
Today they are being told that their
land is nat theirs unless they cultivate
it themselves; if there is a cultivator
working for them, the land is liable to
be given to him.

AN Hon. MEMBER: That is a diff-
erent matter.

Sar1 DAHYABHAI V. PATEL: Wait
a minute. Do not be so enthusiastic
about it. And the man who is given
the land is also told the same thing
that the land is not his.

Surr S. CHANNA REDDY: (Andhra
Pradesh): It comes under abolition
of absegtee landlordism.

Surt DAHYABHAI V. PATEL: You
are going in for collectivisation; you
are bringing Sovietism in this country.
(Interruption). Of course you are.

Then side by side we have got an-
other show-piece of the Bombay Gov-
ernment, what is called g co-operative
dairy farm. Therefore people who

have got small lands are not
interested in  producing food;
they  produce only grass for
their cattle. A van of that co-

operative dairy farm comes in the
morning and collects the milk from
them, He gets 8 &nnas or 10 annas
a day and he is happy; he does not
want to produce more food. That is
why we are short of food; in places
where we can produce much more
food we are producing Iless be-
cause .
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AN Hon. MEMBER: He is using the
land for the purpose of keeping cattle
and raising milk.

Sart DAHYABHAI V. PATEL: 1
am glad you are asking me this ques-
tion. I was trying to say something
about my friend or somebody who said
about

Dr, W. S. BARLINGAY (Bombay):
Is milk not food?

Dr. R. B. GOUR: Milk was his food
some years back,

Surt DAHYABHAI V. PATEL: 1If
that be the attitude, we are in for a
revolution, Sir, because, before there
was a revolution in France the Bour-
bons said, “If they don’t have bread,
why don’t they eat cake?” And our
Congressthen say, “If they don’t have
bread, why don't they go in for milk?”
By so doing you are preparing the
way for a revolution, because milk is
not for the poor farmer; it is for the
hotels and restaurants and the rich
people in Bombay, where it is taken in
air-conditioned vans. He hardly gets
even the chhans (buttermilk) that he
used to get formerly, hecause the
whole milk is taken away.
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Sir, the basic approach to the pro-
blem of agriculture in our country is
wrong. There is no incentive to the
person who produces food. Members
of this House may not know, but
my hon. friend, the present Food
Minister, will know that the Director
of Agriculture of Bombay State, who
retired only two years ago, said pub-
licly at thereception that was given to
him when he was retiring, that what
was called the Japanese method of
paddy cultivation was the method of
paddy cultivation that he had learnt
from the cultivators of Kaira district,
who were the best cultivators of land
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in the whole of India. Only in this
country, unless you say that this thing
has come from England or America
or Japan or somewhere else

SHRI SONUSING DHANSING
PATIL (Bombay): Khandesh culti-
vators are your rivals in production;
you are not the only persons producing
more.

Sart DAHYABHAI V. PATEL: You
are welcome; 1 welcome such healthy
rivalry; certainly 1 do not oppose
healthy rivalry.

Dr. W. S. BARLINGAY: That is a
matter of congratulation.

Surt DAHYABHAI V. PATEL: And
what have you done to him? I say,
during the difficult war years this cul-
tivator produced three crops of bajra
in a year. He is no longer interested
in doing it today.

.Surt ABHIMANYU RATH: An ex-
Minister returning from his tour of
‘China once said that China was pro-
ducing something like 3,000 maunds
per acre

Dr. R. B. GOUR:
is not confusing
guinea grass?

Is he sure that he
paddy crop with

Sur1 DAHYABHAIL V. PATEL: Dr.
Gour, I know what I am talking about
and T stand on the soil which I know
and which I speak about. I don't
speak from books published in foreign
countries that have been crammed but
undigested by many people from his
party.

Surt PERATH NARAYAN NAIR
(Kerala): Kaira cultivator owns, not
cultivates.

SHrt DAHYABHAI V. PATEL: Sir,
an ex-Minister of our Government,
Shri Khandubhai Desai, was speaking
and he said that the food situation was
in great disorder and chaos. I am
glad he has realised this. But he rea-
lised it after he left the Government.
But when he was in it, was he not res-
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ponsible for the many policies of the
Government that have brought about
this situation?

Surt BHUPESH GUPTA: He could
realise it only after he had left it.

Surt DAHYABHAI V. PATEL: Sir,
production of food and its distribution
are being very often confused—there
is talk of distribution of food through
State trading and so on. These ai®
different matters altogether. The first
and basic problem is production of
food; we have to produce more food.
The secondary problem is certainly
distribution and I do not mind what-
ever type of distribdtion you have.

Suar1 P. N. SAPRU:
desh):
portant.

(Uttar Pra-
So distribution is not so im-

Surt DAHYABHAI V. PATEL: I
entirely agree with my friend, Mr.
Sapru, that distribution is not ®*o im-
portant; production is the more im-
portant thing; production of food is
certainly a much more important part
of the food problem,

Sart JASWANT SINGH: We are
producing something more in any case,
I mean the rising population.

Sarr P. N. SAPRU: From the point
of view of my friend it is 3 matter of
no consequence whether food is distri-
buted justly or not. As long as his
class is not affected it is a matter of

little consequence whether the poor
man gets his food or not.
SHrRI DAHYABHAI V. PATEL: 1do

not know why my hon. friend calls
me a class, because I never spoke for
one class; I am speaking for the
average citizen of India, and I say that
he is entitled to a fair deal and a fair
meal which, unfortunately, the ways
of this Government prevent him from
getting. And why is it so, Sir?

A few days ago, in the debate in
the other House, the Prime Minister
quoted from a very well-known old
book “Rajatarangini”. There is the
English translation by Mr. R. S.
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Pandit and I may be permitted, 8Sir,
to quote a few paragraph from that.

Dr R. B, GOUR; So you also read
old books.

Suri DAHYABHAI V. PATEL: Here
it is, Sir:

“Those who in this country desire
to have mastery must at all times
guard against dissensions among
themselves, for in that case no peril
arises from alien enemies as therc
is none for the Carvakas from the
world beyond.”"

-

“Even for no offence in this coun-
try the dwellers in the dep.hs of the
mountains should be fined, for, if
they should accumulate wealth, they
m:ght become impregnable in the
shelter of their fortresses.”

“Action should be taken so that
the people in the villages should
not possess gram for consumption
and bullocks for the area of the
fields in excess of annual require-
ment.”

That is procurement.

“For if they were to have exces-
sive wealth they might become very
terrible Damaras in a single year
able to violate the authority of the
king.” ,
Here it is not the kings, it is the
Congress bosses.

“When once the rural population
secures raiment, women, Wwoollen
blankets, food. trinkets, horses,
dwellings which are worthy of the
capital; when fortifications which
ought to be cared for are neglected
through arrogance by the kings,
and when they show lack of appre-
ciation of the character of their
officers, when from a single district
is exacted the maintenance for the
armed forces; when the civil ser-
vants have formed a league by
matrimonial alliances with one
another; when the kings take the
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same view as the civil servants
in the departments of state, then
it may be known without doubt
that there has been g reversal
of the good luck of the subjects.”

Are we not suffering from conditions
similar to those referred to in this
famous old book, Rajtarangini, from
wh.ch our Prime Minister quoted a
few days ago?

Sir, our approach to the food pro-
blem is not practical. It is guided by
theories. If practical men, people who
know what food is, what cultivation is,
are consulted. there will be certainly
more food; there will be more produc-
tion. I mentioned a few instances. My
friend, Mr. Patil, comes from the Rat-
nag ri District. I pointed out to the
Food Minister last time. He was -
different. In the bed of river Gad in
the Ratnagiri District, large quan-
tities of rice used to be grown after the
first monsoon showers were over. This
Government is not interested in doing
it, nor in finding out why it has been
stopped. There have been offers made
to the Bombay Goyvernment to grow
bumper crops in the beds of many
rivers, Mahi being one of them, It has
got a large mouth and large bed near
the sea. Crops can be grown there.
People approached the Bombay Goav-
ernment to allow them to grow crops
in that river-bed, but they are not in-
terested. Therefore. it is this dual con-
trol that is responsible for many laxi-
ties and for the inadequate food pro-
duction. I hove. Sir, the new Food
Minister will bring in a new approach
and will look at the problem in a
practical way and remove some of the
bottlenecks created bv so many officcrs
in the Food Department,

sitwft arfeeh fom (gaTaia) ¢
oA wgEE, 3 faquem &
WT qT g/ A ¥a9 § 3§ g9y
frare 7 @ § | owd, faw aw
L IC TR A T B &
fafeaa o7 &g S@F FY agaeAr #Y
13 WX AW AT F5 a9t 5 fag 65w



2181 Fooqd situation

@ W94 IT § GrT SORT R
T ST, ag el g @an
gmi suferg & 1 sag, gEd 9
g ug T wAT § 6 fwg 9w
39 997 F1 TF qFq9qT a0
AT T 1 oA, fagar wAR
fawg @7 1 § 99 I AN A |
f| g &1 4T faeaeraar g
A @l w1 ga & faa W €
IqF 9gT & A AT § | A qEA
& 3@ 7 favg § fF e AW Hoar
s @ug @Y I/ 9T wF S G
g 5 <9 |rT & guTr FY g
7wty fram s@ed gar §, TR
fraar &t g% a1 wEeT
R Suh fau 9wy aF fFeaan
& AR fFg A fear s AT F9 § 1
SR A arq A5 aF g Al A
BT AL AT AfFT FUh AqlE I
wifrT @l F fag gud aed,
frrre AR safawra faor, wfafzar o
@ wfaF waT @9 fear mar §
feaaT 7egr grar wR ga w3 arfadt
F Bq gd F fag =17 AkrerQ
forqaTe § AR # fedare Al &
WY AV a1 § wfrs gy A
T FIH HIA TW GREAT X TR
foqm 73 6 o @ &% O 9
AERAFAT § IR QO F%9 & fag
foF 9g 37 997, FE-FE F gA GIR
FGFT § |

T, @97 a3 gwfafkEa g A%
¢ & WA UF F37 T30 Foafaw
g1 M7, ¥9 § A g4 W IC
% JF T Fg TP, ACFNT ardr
® WA T AT wH, g™ WX
gfafgar &1 a1F 7 w7 FH, =9
TR fawr 7 faa7 #<3 7 sqa
FR H gma 7 fowd gra gn 2w
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# o ferfs a1 gac @63 § )
Fgr g WY I q I g v

s, T9 A7 AW | T TG
FT AT IIA FIA FT T0T §
foed a3 waeT A & WS & &Y
qTa | HaA g@TA ATFG &
o SereA agrd & fag fyeaere A@t
§ afm @ oF Afm A AT
grArad: Iadr & & faar 6 awee
R TR wRren #Y § 1 a
g1 WA & AWM # WAt @
& |

sfaq, @y #f St {F  awr
Solution of the problem depends on

the increased production a7
W oam A [ aw § wwa
g3 g3 W wg PN & =g
o 9 93 $9d 9 feie #war
g | ArAAYT $A€ ®@Eg I war fw
& ferfa § gaR f3e fregaa
AR fegeqas ax Y fedve avar &1
AFA A A1 W OSHEr T W
g7 4= § 1 77 Arfa, @,
FAAT, §3 TR, §7 3w A9,
S AR B3 3979 o W feive F=ar
§ | WR gd @ ferd F g
& g1 o W AR e aar
AT HEAEE § | AR, FIE
qgg A g7 ¥  WWFE  IAC
SAT g F AT 7 A amg Fw),
& W Iwd agma § 1 A oy,
afs g ww Senaw @@ § Ay
99 7 AR KR FH AT §
faaqd megr 19, ®ieOTOR AR
AT qer: § | AT wWmq,
ghTaw & famg sgr avar § f5
W # 9P ai H #g A1 agq
AT AT ST | & I9 @mg
#a9 GleargaR #1 ar@ v
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[strecht afeeft frm)

A7, ga Tgad  ag FME
@ fafs & gaR T @7
g1g & g § fF oenrdr @
T 7 oF siardTaw FEfog § )
fog @ @ g7 TFX 7 38 @
fre 73 a9 mrdarsiew &9 g7 &,
oG T 4 W AT F 1 sdang-
Faq agl § | gAY arEl w0t
WI F @ Y AEt § wlEargse
& &7 ¥ femw g, aw frar smar
g AR o fagr srar § 1 S e
el @1z g ag o @1 aF &
AT /T oAGr FFA § HF A
gaar faqat & @ YT A OFEOR
G FT GFT § | WU AAAE A
fdgaRT EH T o &
WeS 99Ed q9d 9% Ar wHiaEr
TIAHE F WAET W TG W
UMRITATT qJ4 [F@FT FR $3AA
gg &1 f5 wig 7 S wizargs) g0
il & 7 F, A9 I F TTH, 7@
mfy & & &, I @0 A §,
3§ gea AT FT AA SARA JI4
® T A AT AT AP | T TG X
faqg ®1§ mfargdad wERa AT
wifgd fomwr #1949 Fa@ Tw F
Gfeargs® & ®F § AT avg AT
A AT dEE W v W § 9 e
&, fgd 98 o9 IaORA F w4 7
AT AT GE )

KM, A WEATRITAA WA
gfaq @mmifed & AMA 7 a3
XY AST o W §, IT|W@Q qA
vl § fF 3@ e F fag #2 7
FIE WEATIIATA W™ §ATAT AT
wrfgd 1

a7, OF atq qF AR FAl §
3w ¢ & fagg § 1 W7, @R
qw § Al UFE A% wAgdads
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AR Fexans oSt g & 1 s @
AR T I® T § AT Al FE
vafirare de feard 3 &1 49
U IR g At 3w faww § adww
fer a1 f& St @ 7@ W aw,
aafEae AR TER JHE 9Er §,
s fau &=lr 499 0¥ UF d
faaqam wfyaT samar sw foas
A g goT fF @ axg #r foaen
SH &, SEwr gg fadw FT 0
75 dIw €T q9F =gl g g
q5F FATd TR &) 4% A4 69
gra d qar =fgd

T v S, R ag T §
fF Ffx fawm & faq ag fga ag@
grm oq %% fafaegdt 71 FFafadt 37-
WIAZ F FATT FPATIRIT §T ST 1
FeIfadl ITAUAT sAR W AW A
AR W TFS FEI wfaw gar g
gudr W q4 48 FEAr g v sl
SAATAT ¥ WA AFF AW § AW W
fora awg & gy sigsrfal, 9297t
HIT 8ATH ITHAT D PEIRET & AN
FT IURT AT T § 98 g7 A
¥ fag oF wFC ¥ Fga g0 AT
[T T amr § L AU 7 g F
3F G & AT BHOEGT gL &Y
93, FqC & M0 FT A9 g, v
Tifge 1 FT FXER § Tidm avEiR
o &1 Al afew damadi A FEghE
S TF T A<E FT TV HIATIRA
grar =rfge

A, TF a1 qH AR FgT &
f& @ 447 7ty 7 w@ fF g A
fentz &€t § 1 3 3% & fr we &1
fewiz qft & == = A T SH
SOl ¥ A AT hodr, ST AT IAq
der &g, ST F AT GI AT AW
FT 4% AT TF T@ATE® a9 © !
sfa § ag w30 BF 37 awg ¥ e



2185 Food situation

%3 AF AR AAA F FAFEA TR
#fqr 97 I @@ qT 9T T gER
g & @iey F o wsyr § A A
7 ¥ fag w=gr § 1 W & qo7 qd
F——wR § Ta § @ arid @ G4
A Wy TdA—ar A T4 27 & ]
WY TR & WHE §, FATHE T
T F wAe § A g} fear 7 A
T@T AT &Y W FgT AF W raer F
9T &fT=2T Forrgge AR @ & qUER
qeT 311 93T § wradrg ggey a7 ¥
g 89 3w g 3afaw oa AR
X 74 @r a6y § | AbFT AT TR
g & fF faaddt sig § gw W
@, aF =y oA §, IqdAr &
WE # %, THHE AfE A7 A5
AT AR I At a7 i § 1 3k
gt M B3 dfega & Agroar
91 qur 9, iz femide § &
Tid & fag ¥7¢s s1ze A€ AR @
IgHT T4 FFar 59, A a5 AY
AT 9 F g A =wEq d §90g
WA, AT AT J<7 FIT § FFar any
fiaT & A 3a% fag g3 wsddr @

I, av A faare i 3ad g
A FT I At 93T &Y, Iq% 41T
g WA FTgAEAr O W 5F
T FF TEL AGL 9347 |

o, BAd @ & F gam
w@ar 7 7 & S aF @ G4 8
g, sadr a1 wifadr +Ff @, afeq
§ #dl £ % ag fradr woq a2
¥ifs qrfadT F1 aHaar A qferr #
gy 759 98 @ R sEiT o &
qay 9T A F qg IS a4 o
g « fafema a7 71 % & Fa|
3T, 95 FA9T 937 F=q § f5 fawd
IF#T g8 qifadt @i F3 w@ fa
3 g 3w 7 & 7 afew qurw &
% figg 10 7 @& At 541 901 7
“fywret € fig World Food Bank &
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(Time bell rings.)

s, gAY wgr war & B A ot
free & gwdt § 1

Mr. DEPUTY CHAIRMAN: I have
to call two more speakers.

oiwet afeft fam @ wrrsy
I g1 ar €2e fen ¥ faafed &
3 Tex FF FL A5 IS |

Mgr. DEPUTY CHAIRMAN: You

please wind up.

At aifet fam @ BT TeEw
F OF9 & SR A WY T4 FE, 9
gFr § F 34T ®wR fdeq s
Tigf § fF R €z 7 Mg fExrm
af+cq Mobile Protection Units—
99 =hd | awy,  qE, adal
AR g wd T ArE e WA QU
wrdt & SaFr A & fag FEEmal w
& avg & fafaa frar srar =anfgg

TF 91d @ afer & R §F Fg
TGATE
Mr, DEPUTY CHAIRMAN: You

send your suggestions to him.

st wifast famy @z afsr
¥ fagg & 47 vl g% 3 T Fgw
&1 WA HY AT 3 at TF fame &
T TG |

T94 §=g A8t fF JeAfae aigw
ATT H2q F9 ¥ fog g AT
E4 O e I EC TR+ C 1 s e 1
#r efizfa § ag @z Ifsr #1 yewma

wHFd gar 41 |

&t geatae &R (TR ¢
HIROTg SIRAMTT AR, ...

TWo U IFRT AV : AGAT 7
aifag 1
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st quttid w93 AT d dTa
A& @ oF AIdT 55 TR & 4T
ST | AT &f1q g g4 FX g @aTq
A T

§ 7 q0d 93 qIHEd HAT & T0A,
faa #1 40 O 7, SAFT GO AT FG

grara 38 & &, a8 w9 IqAT 98T

g.

Dr. W. S. BARLINGAY: What does
it mean? We could not understand.

SRt PRITHVIRAJ KAPOOR: That
is our trouble, We have taken upon
ourselves the task of having a langu-
age as the national language, but still
we want to cling on to English, we
want to talk in English. That is our
trouble. All right. Have English.

What I wanted to say was this: The
subject is vast but the time at our
disposal is so short that both the
things do not fit in and, at the same
time, the desire to say the right thing
also is not there, We want always
to have an opportunity to hurt some-
one and an opportunity to call a dog
‘a mad dog’, and an opportunity to say
something and mix up things with
party politics always. Even in things
like food we bring in party politics.
But I do not want to do that.

Practically, there are two things in
the case of a dying patient—‘acute’
and ‘chronic’ disease—and if the
doctor goes on thinking how to remove
the chronic disorder for ten years, the
patient would be dead- by the time
he finds out the remedy. Similarly,
some Members are just thinking about
the chronic disease and not bothering
about the acute symptoms.

Even after everything is done as
we desire—about land distribution,
about ways of cultivation, Khad, this,
that and the other—the crop will take
months to come. But the acute prob-
lem, I submit, can be solved today, if
we all think of it and make up our
minds. Why not the Members of the
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Rajya Sabha make up their minds
and say? “From today tv7o days in a
week we will not take rice”? Let
other people follow us. People go on
wasting time discussing the food
problem. But who produces the food?
The cultivator., And who eats it?
The city man. I would not make it a
political issue. The city man or the
cultivator is as much a citizen of the
country as anybody else. Sir, I am
not trying to hurt the poor people.

Sir, if we want to solve the acute
food problem today, we can do it
Our Prime Minister many times issued
appeals to forego one meal a week.
Why not the Rajya Sabha give the
lead to the people: ‘half-rice, half-
bread, and two meals a week' and
we will not be the poorer thereby?
If you want to see examples, look at
me. It is not like Marie Antoinette
saying: “If you cannot get bread, cat
cake.” I would say ‘not cake but eat
grass’. There is no question of
laughing at it. We have to cultivate
that habit. We have shut ourselves
from the past and we do not probe
into the future and the result is that
we have been lost in-between. In
the past, how our ancestors solved
the food problem? Our Rishis under-
took Vratas, hundreds of them. The
result is that food was there in
plenty and food was preserved by
them that way. On the other hand,
all of us, including the hon. Members,
quarrel on the table—roti lao, fer lao,
ye kharab hai, fek deo, and all that.
We waste too much food this way
and we waste people’s time discus-
sing about it. That is our trouble.
Why not give a lead?

Our Institute at Bangalore is doing
useful research work in food and 1
would request the hon. Food Minister
to give as much publicity fo it as
possible, to give publicity to the great
work that the sons of the soil, our
scientists, are doing there at Banga-
lore, so that the people can know
what food can give them real
strength, They do not need rice in
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so much quantity. They do not need
so much of geoon (wheat), Bajra or
maize. They do not need so much
of all these things. The Pathan’s
strength was not in eggs, as some-
body says. We do not get eggs, we
eat Pistha which is called grass.
Even in Punjab, the Punjabis do not
eat it but the Pathan eats it. But
we have discarded all these. I am
not talking about the Mayor or the
City. That is the trouble. We
consume the food produced by the
cultivator,

Dr. R. B. GOUR: Mr. Kapoor . . .

Surr PRITHVIRAJ KAPOOR: You
can never shout me down. Who pro-
duces the food? That is created by
the cultivator. We waste it in the
city. Let us propagate about it, let
us give a lead, You do not produce,
you have no right to waste it or
even to eat it. You can eat it, if
you like, but carefully, with respect.
You are not producing it and do not

waste. You deprive the people who
need it.

Similarly, about the work being
done by our scientists, that work

should be given as much propagation
or publicity as possible. People do
not know about it. We are not
suffering from scarcity, We are
suffering from lack of knowledge
because we have shut ourselves from
the past and we are not probing into
the future. We do not know about
the calorific value of the things that
modern scientists have given us. We
do not know the real value of the
things which our past generation or
ancestors have given us. Why dur-
ing Ekadasi or navratri we eat
Singada and not Ann? It is because
Singada gives you a typical type of
vitamins and that is given for 7 days
or 14 days in a year. But to-day we
only create muddles in these things.
Similarly during Ramzan, some may
prepare big food, but mainly very
little is made of wheat. Even during
marriages, we waste a lot. All these
chronic troubles are there and they
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have to be solved. Grow more food,
produce more children and it will go
on but there are other things. There
should be self-restraint and that will
come through knowledge. Let this
knowledge go to the people, to the
villages and more to the towns and
city people who waste the food that
1s produced by the village man and
he is being made poorer and is losing
his strength which could have been
uscd again for producing more food.
Thank you.

Rajkumarr AMRIT KAUR (Pun-
jab): Sir, I am only going to say a
very few words. So much has been
said that I do not think there is
much left for me to say. Only I do
wish to emphasise that the food
problem is the main problem before
the country and every ounce of
energy, every rupee that we have
should be spent on this. It is the
main heartache for the poor today.
How can a man bring up his family
when atta is selling at two seers
for the rupee and dal is selling at
over Rs. 12|~ a seer? How do you
expect him to live? How do you
expect him {0 be healthy? The
strength of a nation depends on the
amount of nourishment its people
get. They are living below the
subsistence level and this is a prob-
lem that is far too,serious really
lo be debated in 23 or 3% hours, We
have got a new Minister here. He
has not really had the time. I feei
sorry for him because the States are
autonomous and he cannot always get
them to do what he likes. There-
fore the first suggestion I would like
to make to him is to see that food
becomes a  Central subject and
that the Food Ministers in the
States are his agents for carrying
out a policy that is uniform
and that will yield results. I
entirely agree with all those who
have gone before me and said that
there is no incentive for the farmer
to produce. I come from a land of
farmers, I have lived with farmers.
I have had land, but what is happen-
ing today? In the Punjab, when the
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refugees came over and took such
“lands as they were given they pro-
duced and produced very much more
" than before the partition but what is
happening today? Because of the
policies which do not leave one any

sense of security, the people whao
know how to produce, are selling
their lands and are leaving them
"and landless labour are going there
who do not know what to do. You
are never going to have production

in this way. You can have production
in this couniry, twice the amount
that is being produced—it can be
done if the farmers have the incen-
tive to produce. Also, why should he
not be given the incentive to produce
grain crops rather than money crops?
Naturally a man will produce a
money crop as it pays him but give
him the incentive to produce food.
There should be subsidy for grain
crops so that not only does produc-
tion increase but the people wanting
the food are able to get it to eat.
Now, whatever we get is also adul-
terated. I would like the Minister
to turn his attention to that because
even the calorific value of the little
food the poor man gets-is reduced.
Likewise, what are we doing for
stopping soil-erosion, what are we
doing about afforestation? Defore-
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' station is going on apace, and all

these have an indirect and bad effect
on production. “What about protec-
tion of our crops from pests?
What about the lack. of .proper ware-
houses? This question has been raised
before. What about the  destruction
of crop by wild c¢attle because of this
foolish legislation—I wijll say so—of
banning cattle slaughter? We: should
reduce the number of wild animals
which are destroying the crop.JI
believe 1 am right in saying that 25
per cent. of the crops are destroyed
by pests and wild cattle.

With these few words, I would
like to say lastly that nothing can be
done without the co-operation of the
people and that co-operation will be
forthcoming if our policies are clear
and if we can approach the farmers
in the proper spirit.

Mr. DEPUTY CHAIRMAN: The
Minister will reply on Monday. ‘I
think we should adjourm now. The
House stands adjourned till eleven
tomorrow. ’

The House then adjourned
at twelve minutes to five
of the clock till eleven of
the clock on Friday, the
11th December, 1859.



